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HOUSE OF THE PEOPLE

Wednesday, 25th February, 1953

The House met at Two of the Clock.
[MR. DEPUTY-SPEAKER in the Chair]
QUESTIONS AND ANSWERS

(See Part I)

3 p.M.

MESSAGES FROM THE COUNCIL
OF STATES

Mr. Deputy-speaker: Secretary will
now read messages from the Council

of States.

Secretary: Sir. I have to report the
following message received from the
Secretary of the Council of States:—

“In accordance with the provi-
sions of sub-rule (6) of rule 162 of
the Rules of Procedure and Con-
duct of Business in the Council of
States, I am directed to return
herewith the Appropriation Bill,
1953, which was passed by Fhe
House of the People at its sitting
held on the 19th February 1953,
and transmitted to the Council of
States for its recommendations
and to state that the Council has
no recommendations to mﬂke to
the House of the People in regard
to the said Bill”.

RAILWAY BUDGET—GENERAL
DISCUSSION—contd.

Mr. Deputy-Speaker: The House
will now proceed with further discus-
sion of the Railway Budget. Shri
Hiren Mukerjee.

495 PSD

884

Shri H. N. Mukerjee (Calcutta
North-East): We are discussin% what

I fear I must call a dismal budget,
dispiriting alike to passengers, to
railway workers and to business

people, a budget of the status quo
which is all the more melancholy
when we remember that we live today
in stirring times. For change is in
Asia’s air and perhaps we live in
times which are more dynamic than
any in history that has gone before.

Now, the Minister in his very dis-
arming way hag told us in the other
place that he is inclined to have his
doubts in regard to the possibility of
our railway earnings continuing to be
what he has estimated them to be for

- the time being, but he prefers to be

an optimist, and if I may put it that
way, he has decided to hold fast to
the 9 crores surplus which still
remains. He said he would not let it
go down below that figure. I think
he seems to be very thankful for small
mercies and I wish him all joy as
long as the going is good.

We are proud of our railways, parti-
cularly because our people have paid
with their blood and treasure for
every foot of railway track that has
been laid in this country. From 1853
to 1949-50 we paid enormous sums by
way of what was called euphemisti-
cally interest charges to British money-
bags—and this was a permanent
feature of our annual railway reve-
nues. In 23 years between 1926-27
to 1949-50 we paid British capitalists
the staggering sum of 677.2 crores of
rupees as interest on their capital. I
find this computed in the Eastern
Economist of 1st March 1952.

The maximum capital then invested
was about 839.33 crores of which about
50 crores were held by Indians. This
was quite eapart from salaries and
pensions which were paid to British
Railway officials and also quite apart
from the purchases which were made
at surely inflated prices from Britain
in regard to our supply of railway
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materials. Now, this practice of pay-
ing interest charges has of course ceased
since 1950, but we made a gift of a por-
tion of our sterling balances in settle-
ment of these so-called British claims.
This is the story of our still undischarg-
ed liability of 8.58 crores of rupees to
which reference was made by the
Minister the other day. He cheerfully
described it as no real liability at all.
But there is a story to it, a story which
shows the character of our railway
system, a story which makes it in-
cumbent on us to run the railway
system in the patriotic interests of.
our people. ‘

Today our people have invested
some 864 crores of rupees as their
railway paid-up capital. Great-hearted
workers, nearly a million of them,
man this apparatus. We owe it to
this country as well as to ourselves
that we make a proud job of it. The
Minister hag said at least in Chittar-
anjan he has made a fine job, but I
am afraid he is using words which
really have no relation to reality.

The Five Year Plan, which is our
coy little essay in nation-building, in
its draft outline had set the target of
“a degree of operating efficiency which
will compare favourably with pre-war
standards”. Now, the goal set is
even more modest. We are told the
goal is to enable the railways to handle
efficiently passenger and goods traffic
at around present levels. Even this
target appears destined to go down
the slippery slope of non-fulfilment.

The Minister said in his speech that
our indigenous production fan meet
our normal jannual requirements in
regard to rails, wagons and coaches.
He went on in the other place to make
a commentary on it and he admitted
that he cannot be expected to wipe
off 15 years’ arrears in five years’
time. If he is not to get more than
400 crores of rupees allotted for the
Plan period—which itself, I may add,
is a very dubious matter—then he
would need to replace at the end of
the Five. Year Plan period approxi-
mately 1831 coaches, 1331 locomotives
and 800 wagons. I leave it to the
House to imagine, with whatever
delectation it can, where we stand
and I shall only remind the Minister
of what was said by his predecessor
in this House on the 22nd February
1952. He said that the back-log of
the arrears of replacements would be
fully overtaken by the year 1954-55.
Words, it seems carry very different
signification when they are employed
by our Ministers!
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We are supposed to be conducting
very big schemes ‘for building loco-
motives, wagons and coaches in
India. The Five Year Plan speaks
of the manufacture of locomotives at
Chittaranjan. But it really is little
more than an assembly plant. I shall
give credit to the hon. Minister at any
rate for not saying what the Plan has,
said. He has sald, very rightly, that
at Chittaranjan we manufacture—
manufacture of course, if we can use
the word in all sorts of senses—we
manufacture component parts of loco-
motives and we import 30 per cent.
of such parts some of which are pro-
prietory and special items which we
do not ever hope to get manufactured
at any possible point of time.

Now, there is a story to Chittaranjan
which I am afraid I should refer to.
It is our duty to remember this funda-
mental thing. On the 23rd October
1949, Mr. Eugene Black, the Presi-
dent of the United States-dominated
World Bank,, spoke about our request
for a loan from the World Bank. He
said: “A quarter of the locomotives
in India were more than 40 years'
old. Our consultant”—i.e. the Bank’s
consultant—it is tragic how these
veople should interfere in our affairs—
“strongly recommended that the Bank
should make a loan to help finance
import of some 650 locomotives from
the United States and Canada together
with spare parts and boilers.” This
was the purpose of the Bank’s first
loan to India made on the 18th August
for a sum of $34 million. “The
Government has also put up to the
Bank a scheme for a plant to build
locomotives. Our consultant”—the
Bank’s consultant—*‘“came out strongly
against this. He did suggest however
that there was a need for centralised
production of spare parts and the
worke which are already under cons-
truction might well be used for this
purpose”. So Chittaranjan was con-
verted into an assembly plant, and
as the Railway Board’s report for
1950-51 shows. Chittaranjan com-
menced to assemble locomotives im-
ported in knocked-down condition. In
Chittaranjan, thus ignominiously
launched. we find production behind
schedule. By December 1952 it deli-
vered 49 out of a total of 268 schedul-
ed in the Five-Year Plan period. It
is because its Plans and Progress
department is manned by foreign
technicians who put all sorts of
obstacles in the way. Materials are
purchased from the United Kingdom
on a non-competitive basis. The pitch
of production is completely queered
by a very unequal contract with the
Locomotive Manufacturing Company
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of the United Kingdom. Mr. Shastri
admitted on the 2nd of June last year
that the Chittaranjan production target
had failed because of the delay in
delivery from a UK. firm with whom
there was a technical agreement.
There was another agreement with
TELQO, representative of our campea-
dor industry in this counfry. That is
another sordid story. By an agree-
ment in 1945, 2 crores were paid by
way of subsidy as share capital and
since then, there was nothing doing.
The securing of the support and co-
operation of a German firm—Krauss
Maffei—in 1950 has resulted in an ugly
stalemate which has been referred to
by the Public Accounts Committee in
the report which they have submitted.
They have used adjectives like ‘extra-
ordinary’ and ‘most unsatisfactory’.
These are the pranks of profiteering
interests to whom we are panderigﬁ
b;acause we have no real*plan to spe
of. ‘

Then there is the Perambur coach
building factory plant which, we are
told, will go into production in 1855.
Here there is a scandal—the scandal
of the Schlierens—which has been
referred to so many times in this
House from every side. These foreign
capitalists are unashamedly entering
our country and are permitted to
practise prevarication and plunder.
This is a kind of thing which has
happened over and over again and we
find this happens at a time when our
position is so bad that the late Gopala-
swami Ayyangar admitted in Febgu-
ary last year that our railway tracks
are maintained to the extent of the
minimum which is required for safety
purposes. This is happening and we
are expected to say hallelujah to the
Ministry of the day!

I should say that crisis—accentuat-
ed crisis—i{s settling down on our
Railway front. But there they sit
contented, smiling away, depending
on foreign interests, and these foreign
interests, we know, will go to any
length of banditry in order, to streng-
then their stranglehold upon us.

In regard to stores the flgures show
that they do not buy Indian. We are
purchasing more and more from out-
side sources. In 1949-50 we purchased
19.42 crores of rupees worth and in
1951-52 we are purchasing from out-
side 29.32 crores of rupees worth ot
stores. The Railway Stores Inquiry
Committee has made very -caustic
observations about how these stores
are bought. The Committee has said
that inside of 1951 an effort should be
made so that 510 crores of rupees
could be saved on account of stores.
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I find that the Minister’'s. speech
refers to a very complicated way of
saving 5 crores of rupees. If the
Railway Inquiry Committee could
recommend in 1951 that 10 crores of
rupees could be saved, I do not under-
stand why adequate steps have not
been taken in that direction. Now
the Stores Inquiry Committee also
calls on Government to make a contri-
bution towards the development oi
new industries in the country, but i
has been a cry in the wilderness. We
have no transport industry worth the
name and to talk of expanding our
railways and at the same time not to
set up a transport industry is a piece
of fraud.

It is in this context that the Minister
has talked about passenger amenities.
He has also said that this year he
will not allow the sum set apart for
passenger amenities to lapse. But
we find that between 1948-52 only 7
out of a total provision of 9 crores
were spent in amenities. He is an
optimist. and I wish him joy in his
optimism. Why does he not try to
reduce passenger fares so that possibly
the matter might be very much better?

In regard to regrouping, from the
workers’ point of view we expressed
certain misgivings last year and we
asked the Minister to give us some
facts and not 1o adjourn discussion
of the matter till a very indefinite
future date.

In regard to the Calcutta electri-
fication scheme. I find that the
Kunzru Report had recommended
that electrification was necessary and
economical. And yet, in regard to the
most industrialised part of our country,
we do not have any kind of electri-
fication scheme practically put into
effect.

In regard to workers' living condi-
tions, I request Mr. Shastri to go, as
I did, to the Sealdah division of the
Eastern Railway. I asked him a
question last time, and he said that
over 700 derelict wagons ‘are housing
the Railway workers there. These
wagons are situated in an area where
accidents happen because trains are
running all the time. and I can mention
the case of an accident where the
brother of Dwarka who was a Khalasi
under-carriage foreman in Calcutta
died while crossing the line. These
drivers, fitters, shunters and firemen
have to pay double-type rent of Rs. 20
and live in hovels where even cattle
cannot live. There are quarters built
in 1943/47, A.R.P. shelters, and they
are converted into workers’ accom-
modation. There is one place in
Beliaghatta where the roof over the
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quarters is used as a public path-way.
In Chittaranjan, the Government
claims to have made a flne job of it.
The officers are living in splendid
quarters, while the workers live in
hovels. You do not t{reat the workers
in a human way. There is only one
Trade Union which is really repre-
sentative, registered three years ago.
You do not recognise it. You do not
allow anybody to enter not only the
factory area, but the entire town-
ship. If you want to go to Chittar-
anjan, and you do not give notice
that you are an exalted personality,
you would be shown the door straight-
away, you would be given a kick on
your pants. That is the thing that
is happening.{ (Interruption) Let
M.Ps. of all parties go to Chittaranjan
and find out what actually happens.
Chittaranjan is named after a very
great patriot »who said once he wants
Swaraj, but *“‘Swaraj for the 99 per
cent.” The way Chittaranjan is
going is something which makes me
say it is a slander of a very great
name. All this is happening, and
all this is in keeping with the effort
which the Ministry is making by
abusing the rules regarding national
security safeguard to punish and
terrorise whomsoever it likes, Who-
ever has any decency, any spirit, any

real human {feeling, they are the
people who are going to be singled
out for terrorising. I claim that,

completely in defiance of all decency,
in deflance also of the Constitution of
India, trade unions are today being
manac'ed, and workers are told in a
way to Jjoin particular unions or to get
the order of the boot. This is exactly
what is happening all over the place.
This, Sir, is a state of things which
shall not be tolerated. Decency
demands that this state of things
should not continue. I do not propose
to go into the cheaf of documents
which I have, but I hope I shall one
day get the opportunity of proving
how ‘he employment of these safe-
guarding of national security rules is
utterly an abuse of the nowers which
can be legitimately claimed by the
Ministry. I say that the Government
is behaving in a footling little man-
ner; it ig formulating fantastic charges
which cannot daunt the spirit of
resurgence that has gripped our people,
and say again that the Railway
budget. as vwresented before us, i_s a
very sorry specimen. a cruel advertise-
ment of our continuing colonial status,
and an example of what I am cons-
trained to call the chicken-heartedness
which passes for planning in this
country, and therefore proves, if proof
was needed, that behind the occasional
brass front which the Government
puts on, there are tiny feet of clay
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which once the world finds out, we
shall lose whatever respect we happen
to have,

it dxa(gEr fer—afEw):
IUTSTE HEYTA, WY A AT HAY wheq
q o waT & WA Sufeqa fear
9 # qf 58 Fege, A fraré ot
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WA g, % o g0 f ) 9w
# wfqat § AR §9 T gt § @
waa: Y wER & qfuwre F an)
¢ fog o Foem € R oW S W
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q ity qwF W syaeay oA agfa

i ogf & 1 ag vk &) gea
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1 ugqfe[ ATHAT T Plan? The other day the hon. the
bl o Ao Railway Minister stated in the Council
M W R ¥ il W faw o of States that at the end of that period,
N ! - that is when we reach 1956, unless
mmﬂﬁ'ﬂﬂ?ﬁﬁ l.mqnaﬁm more funds are available, the replace-

A wE ]

Shri Barman (North Bengal—Rzserv-
ed—Sch. Castes): I have listened with
attention to all the criticisms that have
been levelled against the Railway
Budget and the Budget Speech of the
hon. Minister. I have no hesitation in
saying that after hearing all those
criticisms I am with confildence con-
gratulating the hon. Minister and the
administration for the improvements
that they have effected during the
course of the last three or four years.

When we level criticisms I know that
we have to point out to the administra-
tion many of the defeets that still exist.
But my criterion is to see whaether
during the course of the administration
during the last three or four years
after Independence the Railway Ad-
ministration has been steadily improv-
ing in all matters or not. .Judging
from that standard I repeat again that
the administration has improved
enormously.

Without bandying any words with
those who are confirmed critics I should
cite only a few figures that will speak
for themselves. In the Five Year Plan
we find that our estimated average
annual renewals in the matter of loco-
motives are only 198; in coaches 650;
and wagons 5,000, so far as Class I
Railways are concerned. But what is
the position that this Five Year Plan
gives us? It says that the total stock
which will have reached the normal age
for replacement by 31st March, 1956 is
2,092 locomotives, 8.335 coaches and
47,533 wagons. That is to say, during
the period when there was no re-
placement or renewal, since the year
1939 and after the country was parti-
tioned, our Railways were completely
in a ramshackle position. Everyone in
this House, and every man and woman
in ‘this country knows in what a
quandary we have been pul after the
partition of this country, so far as
railway travel and goods traffic are
.concerned. What do we see now? We
have no hesitation in declaring that
conditions both in the matter of railway
travel and in the matter of goods move-
ment have considerably improved.

And what is the administration going
to achieve at the end of the Five Year

'

ment programme will lag behind by
1,331 locomotives. 1,851 coaches and 800
wagons. That is to say, so far as
coaches and wagons are concerned, we
shall make up our deficiencies during
all these years. So far as locomotives
are concerned, certainly we shall still
be far behind our requirements. But
what is the alternative?  Of course, if
we find more finance we can import
them, jf they can be had from other
countries. But there also there is a
limitation. So far as our own attempts
are concerned, we have built up the
Chittaranjan Workshop, and that is.
going to give us our annual require-
ment, so far as broad-gauge locomo-
tives are concerned, by the year 1954.

. What more do we expect our adminis-

tration to perform?

Having said that I have, as I have
already pointed out, to submit a few
things here and there to the Adminis-
tration and I shall do so without dilat-
ing upon the details. I shall first of all
say a few words about the Ganga
Barrage scheme. The hon. Minister
has stated in his Budget Speech that

- several new railway lines are going to

be constructed. And some old lines
that were dismantled, he is going to
rebuild. He has also mentioned some
new undertakings. @We would have
been very glad if he had stated some-
thing about the Ganga Barrage scheme
and where it rests. The importance of
this barrage is so vital to West Bengal,
to Assam and, I may say, partly %o-
Bihar and Eastern U.P. also that it can-
not be delayed to any indetlnite time.
The vital national port, the Calcutta
port, is endangered since years past.
And the Expert Committee constituted
under the chairmanship of Shri
Man Singh, I.S.E. has categorically
stated that this scheme should be
brought into execution as early as
possible. The water transport on the
Baghirati from Calcutta to Bihar and
Eastern U.P. is blocked for six months
in the year because the headwaters of
the Baghirati dry up and our transport
has to depend on the sweet will and
mercy of Pakistan. That can only be
removed if we build up this barrage
soon. Assam and North Bengal are com-
pletely cut off from Calcutta. and until
and unless the rail-cum-road bridge is
built on the Ganga Barrage these diffi-
culties cannot go.

Incidentally, I should mention that
during the second world war when
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there was trouble in the Eastern
Frontier, at least four main lines sup-
plied war materials to this zone from
Calcutta and other parts and still, all
things could not be done in a proper
iime but this time if there will be
any trouble in the Eastern Frontier,
we shall have to give up that portion
which is beyond Bihar for the time
being and leave it to the mercy of
God. So far as defence is concerned, it
is very vita! for the whole of India.
So, this rail-road bridge must be built
immediately. The sky is full with
war cries and war clouds are hang-
ing over us and we should be very
alert and active.

One or two points more, about the
Assam section of North Western Rail-
way. 1 shall take only two or three
minutes. The hon. Minister said that
he will be constituting a Departmen-
tal Committee. He has mentioned
about the trave! difficulties, I should
also ask him to ask the Expert Com-
mittee to investigate the difficulty
about goods transit,

Now, I should briefly mention about
the services. We have often times
represented to the hon. Minister about
the composition of the railway ser-
vices. I have no time to go intp facts.
When the Central Government is
giving about 2500 scholarships this
year to engineering and medical
students and others who are matri-
culates, we ‘were very much disap-
pointed when we were told—we can-
not believe it—that there 1is not
enough personnel among the Schedul-
ed Castes even to fill Class III ser-
vices., We shall be happy and grate-
fu] if the hon. Minister would kindly
divert his attention and find out the
cases where proper representation is
not given, With these words, I thank
the hon. Minister and the Deputy
Minister again for the performance
that they have been doing all thesg
years.

Dr. S. P. Mookerjee (Calcutta
South-East): Time does not permit
me to deal with a large number of
important points that arise out of the
Railway Budget, I would like to
speak something about the working
of the zonal system, The hon. Minis-
ter has just skipped over that matter.
Of course, he said last year and he
has repeated this year that he has
kept an open mind. Well, how big
that opening is; it is very difficult for
9e to know but in any case I am
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prepared to take him at his word and
from what I have seen of him and
tfrom the manner in which he has
tried to handle his very difficult job,
I feel confident that he will not stand
on false prestige and he will be pre-
pared to examine this question dis-
passionately and after securing ex-
pert and independent opinion.

We are celebrating this ycar the
centenary of the Indian Railways and
naturally it is usual for us to look
back upon the last 100 years with
mixed feelings of pride and catisfac-
tion on the one hend and also with a
sense of remorse and disappointment
on the other. So far as the railway
system is concerned, it has succeeded
mainly on account of the loyal and
co-operative work of all sections of
its employees. While, no doubt, in
Parliament, it may be necessary
for us to criticise the conduct or
activities of certain departments, I
would not hesitate to pay my tribute
of admiration for the manner in
which the railway staff from top to
bottom have tried to discharge their
onerous responsibilities, It dves not
pay to criticise and abuse our staff.
We can point out their mistakes. We
can make constructive suggestions
but if we ourselves create an atmos-

- phere of deeg distrust and suspicion,
e

then it will all the more difficult
for the permanent officials to do whut
they are expected to do.

One very ominous sign about the
budget is the fall in our revenues. I
am not blaming the Minister for
having puf the matter in verv cau-
tious words. I do not want him tq be
unduly pessimistic but there is cer-
tainly a danger signal and a Railway
Minister knows what to do when
there is a red signal before him. Now
the net result of this fa!l in revenues
will be, as he has himself pointed
out, reflected on the implementation
of the recommendations of the Plan-
ning Commission, As you know, Sir,
we are expected to spend Rs, 400
crores during this period out of which
Rs. 320 crores will come from the
railway contribution. Now it ig clear
that if the fall in revenueg is not
of Rs. 320 crores. Then either there
will be a diminution of the activities
which have been mentioned in the
Planning Commission’s Repoort or
more advances have to be made from
general finances by way of a loan or
deficit financing, whatever it Is. This
is a matter which is not important
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merely from the point of view of the
railways but for the very implemen-
tation of the recommendations of the
Planning Scheme. We are expecting
an improvement in the economic con-
ditions and activities of the country
and naturally the railway system
must be prepared to meet the new
demands, the new calls which will
fall upon it. The Minister snid that
the railway system must be dove-
tailed with the economic advance-
ment. It is not dovetailing exactly.
1 believe the railways must be pre-
pared beforehand to receive the extra-
load that they must carry 1n case
the Planning Commission’s recom-
mendations are really going to be im-
p'emented. I was glad to ind that
the Minister has announced that he
proposes to examine this quection
through some experts within the Minis-
try. Now I would ask him to consider
the possibility of revision of the fares
and also of the freight rates, giving
more concessions and also doing some
other things which may make it pos-
sible for us to increase the revenues
in the coming years, It js not an
easy matter and it is not possible for
me to make a concrete suggeation
straight off but I hope that this mat-
ter will be considered in the course
of the year and effective stens taken
so that whatever fall that we might
have witnessed this year will be only
a temporary phase and we wil' be

g?lole to make it up as soon as possi-
e,

With regard to the removal of first
class accommodation, I do not think
it is a matter which is very sericusly
entertained By the Railway Minister.
He perhaps has good intentions but
the way in which it is sought to be
done, I do not expect much good re-
sult will follow, In any case, such a
scheme should not be rushed through
without a proper examination of the
financial effect of the introduction of
some new scheme., We made some
experiments a few years aro with re-
gard to the abolition of intermediate
class and we lost lakhs and lakhs of
rupees on account of the hasty im-
plementation of that scheme. Class-
less society cannot be brought into
existence in this country by merely
having one or more classes; nf raiiway
dravel. It is a much bigger thing.
“There is no classless society amongst
Cabinet Ministers themselves. You
have Ministers without Cabinet rank.
‘Minister of State, Deputy Ministers.
You can treat one as Prime Minister
and all as Deputy Ministers, That
will be a classless soriety but obvi-
ously, that is not possible. Let us not
talk of this classless soclety through
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the abolition of classes in the railway.
Let us concentrate on giving more
amenities to third class. There
is one classless soclety which
the hon. Minister can give eflect to
in hijs own department by aholishing
the distinction between Class 1 and
Class II officers. 1 mentioned this
matter last year in my svecch. [ was
glad to find that the hon Minister
has taken some steps in this directiun.
But. I do not consider tha‘ it is quite
adequate. There are some lacunae.
Remembering that Class I{ was creat-
ed for the purpose of having a special
class for the Indians alone, Class i,
being reserved for Europeans, there
is no reason why after the attainment
of Independence these two classes
should be continued separately. One
direction has been given by the Rail-
way Ministry that cases of persons in
Clasg II who are abové 50 years of
age will not be considered tor promo-
tion to Class I, Virtually. the Minister
is giving: something with his right
hand and taking it away with his
left hand.

4 P.M,

Similarly, there is a lot of dissatis-
faction in regard to the conditions of
service and pay of station masters.
I do not wish to go into the details, I
have received some representation
which indicates that the pay that the
station masters will receive will be
less than what their subordinates will
receive: clerks, guards, dcivers and
so forth. No doubt ‘his hus nappen-
ed on account of the intervretation

iven to the recommendationg of the

ay Commission. But, this is an
anomaly which has got to be looked
into. For it is creating a lot of dis-
satisfaction in the minds of a large
section of employees on whnse effici-
éncy and loyal service the Railways
!:avte to depend to a very large ex-
ent.

I want to refer to the activities of
the Ministry for the puroose nf manu-
facturing more locomotives, wagons
and coaches. I know that this s a
matter which the Minister considers
to be extremely important because
India must self-sufficient. Of
course, our one misfortune is that we
have to depend on foreign aid and
foreign help for the preliminary
period. While sharing the motives
which moved my hon, friend to my
right when he spoke against Chit-
taranjan, I would certainly not hesi-
tate to pay my tribute to the manner
in which Chittaranjan hag been gene-
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rally managed. It is not correct to
say that that institution is being
dominated by foreigners, Of course,
foreigners are there in a very small
number. Really that institution is
today being run by Indians. I am not
suggesting for a moment that in the
working of this institution no mis-
takes have been committed. Mistakes
big and small have been committed.
They are bound to be committed wheq
such big things are sought 1o be
achieved. We have to be very caré-
fu]l at every stage and we have to
see that there is no reoetition of mis-
takes, no national wastage. We have
to see that the advice or aid that we
receive from foreign countries is not
utilised against our own national in-
terests. We have to be extremely
careful in thig regard, because, our
experience in the past in certain matters
has been most unfortunate. Bearing all
these in mind, let ug not hesitate 1o pay
our tribute to the manner in which
Indian officers, and our own scientific
and technical men, after receiving
training here or abroad, are trying to
do a fine piece of work, on whose suc-
cess our national prosperity depends
to a very large extent. Chittaranjan
is not an assembling plant. It is not
quite clear what my hon. friend actu-
ally meant. They are manufacturing
a number of things. 70 per cent. as
the hon. Minister said.

Shri H. N, Mukerjee: They are not
manufacturing locomotives.

Dr. S. P. Mookerjee¢: Perhaps my
hon. friend does not know that so far
as proprietory rights and patent rights
go, they exist in all countries. We
have yet to see a country which
manufactures 100 per cent. all the
component parts required for locomo-
tives. There are difficulties......

Shri H. N, Mukerjee: There are.

Dr. S. P. Mookerjee: It may be
Russia about which my hon. friend
knows better thap I do. Actually, let
us look at matters as an Indian and
not as a Russian for the time being.

Shri H. N. Mukerjee: I protest
strongly against...(Interruptions)

Dr. S. P. Mookerjee: I am sorry
my hon. friend protests too much.
do mot want to be interrupted......

Shri H. N. Mukerjee: I - protest
strongly. It is no good saying that
somebody in this House is looking at

matters as a Russian and not as an
tIirxdua)n. It is disgraceful. (Interrup-
ons

Dr. S P. Mookerjee: My hon. friend
said, disgraceful. I cannot imitate him
in the use of adjectives. He has ex-
hausted all the adjectives and I have
no adjective left from which I -can
draw my inspiration. I say let us
look at it in the proper perspective.
We have to have our own institution.
What 1 said was, I agreed with some
of the points made by my hon. friend.
I sagd, we have to be extremely care-
ful in avoiding domination by foreign
interests in our country. But, why
should we hesitate to pay a tribute
where good work has been done by
our own countrymen. There should be
no objection to that. True, certain
parts have got to be imported. I have
studied this question to a certain ex-
tent. Which is the country which
manutaqtures 100 per cent. of all the
parts with regard to the manufacture
of locomotives? I would like to know
from him. (Some Hon. Members:
Russia). I shall stand corrected. I
would appeal to the hon. Minister to
see that India manufactures 80 or 90
per cent. of the component parts in
course of the year. I asked the Gene-
ral Manager three weeks ago this spe-
cific question and he saidsthat in the
course of the mext year, 80 per cent.
of the parts will be manufactured at
Chittaranjan. This is certainly some-
thing of which we can be proud and
also if C. R. Das were alive today, he
would have been proud. (cheers)

Let me now come back tosthe other
point about which I may not get as
much cheering as I get now, that s,
with regard to the working of the
zonal system. On this question. my
hon. friend, myself and all of us sit-
ting here in opposition were in the same
boat. We opposed it last year and op-
posed it not in any party interest: I
would beg the House to bear that in
mind. We honestly felt that certain
decisions were taken with regard to the
zonal system which were not in the
best interests of the country. I can-
not go into the details, because. I have
not got the time to do so. But, I
would like to put one or two aspects
to the hon. Minister.

First of all, there is the question of
discontent from  which the staff is
suffering. Certain assurances were
given. to the staff as regards their
rights while giving effect to the scheme.
That is from one point of view, a com-
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‘paratively minor point; but from an-
other point of view, it is a very major
ppoint. If the staff gets discontented,
then, the entire work cannot be carried
-on. I do not wish to go into the de-
tails. I can give the points at a later
stage to hon. Minister. Let me refer
in particular to the Eastern Ralil-
way. That is a zone today which, per-
haps, from the point of ‘'view «f mileage,
is almost equal to any of the other
'zones. But, from the point of view of
jche load that that zone has to carry, it
is something which cannot be compared
to any other zone. Virtually speaking,
:80 far as load on the broad gauge Rail-
.ways is concerned, 60 per cent. of the
Broud Gauge Railways load is being
carried in this zone alone. Nearly 33
per cent. of the total load carried by
‘the Indian Railways is being carried in
the Eastern zone alone. So far as staff
is concerned, its number will be near-
ly 260,000, which will be almost double
‘the number of any other 'biggest zomx
‘So far as wagon loads are concernec
it has to carry nearly 8000 wagons loaa
per day. I am taking these figures from
‘the reports which were published during
the last few months. So far as other
zones are concerned. in ‘nmo other zone
has it to carry more than 2400 per day.
So far as engines working on the rails
are concerned, the number is 2000 in
this zone whereas it is not more than
1000 im any other zone. So far as tons
lifted go it comes to nearly 4 million
whereas the maximum in any other
zone will be about 1 million.

Then, there is the question of bottle-
neck at Moghulsarai. I know the
Ministry did a lot and the officers did
a lot to bring coal from the Eastern
zone to other parts of Northern India.
Will the hon. Minister give us facts—I
could . not get the facts because they
are not available in public—as to
what is the number of empties that
are now going from the Northern to
the Eastern side? The other day I
found the hon. Chief Minister of U.P.
was holding a coaference. He saw
that trade and industry were suffering
in the U.P. I have got here copies of
complaints which have heen sent to
the Rallway Ministry. The Paper in-
dustry complained; the sugar industry
complained; so many other industries
complained that they could ot carry
their goods to Bihar, Bengal or Assam.
T would like to have these figures.
Leaving aside coal, what is the
total movement of other wmerchandise
last year and this year? What are the
arrears and what are the restrictions
on booking? :

That itself will give us the picture
that there is something wrong in the
division of this zone. Now we have
to look at it from the point of view
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of the future of our Railways. The
Planning Commission Report is there
and, I take it, its recommendations are
going to be fulfilled. The Minister
himself, in his speech, has stated that
he expects an increase of nearly 4
lakh tons so far as steel is concerned
in the next few years. The new steel.
factory will come into operation. The
new iron ore factory will be located
in that area. The Damodar Valley is
going to be developed. Hirakud is go~
ing to be developed. You have the
petrol reflning station which is now-
developing at Vizag. You have so
many other Schemes in that area, in
Bihar and in Orissa and in parts of
C.P., that it will be impossible for you
to carry this load unless from now
you re-examine this whole question, I
am convinced with the materials at
my disposal—of course, the Minister
has much more at his disposal—that
the whole nratter has to be reconsider-
ed. I am not fighting with Gorakhpur.
I may tell U.P.: “Let it remain where
it is and prosper: let it grow from
prosperity to prosperity”, but there is
room for a seventh zone out of the old
B.N.R. aad the truncated E.IR. and
parts of Northern Railway. I made a
verbal suggestion to the Minister some
time ago that he should not allow any
obstruction to be created between him
and the officers concerned. Let himnr
ask the officers of all the Railways
frankly to express their view to the
Railway Minister as to how the scheme
has worked throughout the country,
and then let him sit down unbiassed
by any particular advice or any parti-
cular opinion as to whether any

or not. You
cannot change it overnight when the
crisis comes. If the working of this
particular system, of a particular zone,
crashes, it will crash suddenly. It may
not crash just today, but after a year
or after two years, but already the
symptoms of the cracks are there, and
it is up to us to examine this question
dispassionately. Let a Commission be
appointed. let the officers concerned
submit their reports, and let the whole
matter be thrashed out in a proper and
satisfactory manner.

Now, I have got plenty of materials
here to show that no economy has yet
been effected. The hon. Minister evad-
ed the question. One thing he has
done, perhaps on the advice of his
Financial Adviser—the system of ac-
counting has been changed. It i not
possible for anyone now, not even for
the Minister—not to talk of us goor
men—to find out what exactly have
been the earnings of each particular
zome. So, if you want to decide whe-
ther each zone is really self-sufficient
or whether there is any wastage or
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not, you have mo material to proceed
upon. Now that you have done it—
You might have done it following some
practice obtaining in some other coun-
try—that has deprived you of very
valuable material on which alone you
could have decided this matter.

thi’ghe zotnal system ;IVES introduced in
couniry more or less on the pattern
of the UK. What are theypdolna
there today? I wrote to the U.K. and
with great difficulty I have got a copy
here of their Transport Bill which is
how pending before the British Parlia-
ment. They had introduced the zonal
system, but after its working for about
a year or so, they have found certain
defects have crept in, and in this Tran-
sport Bi_ll which, of course, deals com-
prehensively with various matters con-
nected with British transport, there
are two clauses which deal specifically
with this question. The Commission
there has been empowered to go into
the whole matter and deal with it in
anv way and make its recommenda-
tions to the Minister in the UK. Now,
that Is a sound businesslike approach
to a _d1fﬂcu1t problem. It is no party
question. We do not want that the
Indian Railways should be looked at
from the point of view of any particu-
lar party. After all. even the Con-
gress Party cannot, by an Ordinance,
declare that only = Congressmen can
travel by the Railways, and no others
can. It is not possible. This is really
for the benefit of all concerned, and
if we frel that there are sufficient
materials to indicate that the zonal.
systemr is unscientific. that it had not
been done on a proper basis, give us a
chance of presenting our viewpoint be-
fore the Government, and let that be
done through an independent Commis-
sion—I am not suggesting that there
should be any party men or people fill-
ed with partisanship. in the Commis-
sion—who can go into the question
without any fear or favour at all.

I believe this is a fact that if the
Planning Commission’s recommenda-
tions are fulfilled, you will require
about 2,000 wagons a day more in
Eastern zone alone. You cannot cope
with what you have got at present,
and, if this extra load of 2.000 wagons
per day comes, it will certainly break
and you will completely collapse.

So far as economy is concerned. I
consider that has not been achieved.
Administrative costs have gone up by
one crore of rupees. I could not ana-
iyse what exactly it was due to—addi-
tional stafl—Rs. 32 lakhs extra; Rs. 35
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lakhs for the erection of the Northern
Railway headquarters; Rs. 20 lakhs
capital expenditure for North Eastern
Railway. You say that you are going
to effect economy, and these are big
items of expenditure which have been
budgeted as a result of the introduc-
tion of the zonal system. So, how is
it you have gained? Let  all these
matters—flnancial, administrative, ope-
rational—be gone into with an open
mind, so that the highest interests of
the country can be protected.

With regard to the Assam Link. my
friend Mr. Barman who spoke before
me referred to this question. The
Assam Link today runs on a single
line. There was a report some time
ago that the possibility of putting up
a double line in the Assam Link was
under examination. It is nowhere in
the picture today. Now that is a vital
thing—vital not only for Assam, but
also for the northern part of Bengal.
Today mearly 60 per cent. of the goods
which pass on to Assam have to pass
by boat or by steamer through Pakis-
tan. And only a few months ago, as
many as 30 steamers were held up
within Pakistan which very seriously
affected ordinary poor people in north-
ern Bengal and in Assam. We must
be able to rid ourselves of this com-
plete dependence on Pakistan’s mercy
for the purpose of carrying our goods
either to north Bengal or to Assam,
and the one possible way of doing it
is to double the line in Assam Link.
Of course, it has got to be taken up
with the Ganga Barrage scheme also.
Now, that scheme is under considera-
tion we have been told. The Moka-
meh scheme has been examined. and
I have nothing to say about it. As I
said last time, Mokameh and Ganga
Barrage can go together. You want
Mokameh which is essential for get-
ting connection with North Bihar and
the rest of the Province. Let us have
the Ganga Barrage also. not only _for
the purpose of enabling the double line
in the Assam Link to work properly,
but also for the exictence of Calcutta
and varts of West Bengal. The hon.
Minister kn~ws repnrts have alreadv
come, and Sir Visveswarayya himself
has suggested that the whole matter
should be examined impartially and
with a view to take steps within such
time as would make it possible for us
to save that particular part of India
which is now fast developing, entirely
fromr impendipg disaster. Now, there
has been a report that thev exvect
to get oil in some parts of West Ben-
gal. So there is great scope of that
area being developed. It is not in the
interests of West Bengal that 1 am
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speaking. I am speaking in the inter-
ests of keeping alive the economy of
the emtire country to  which we are
making a humble contribution as part
and parcel of one country. I would
ask, therefore, the hon. Minister to ap-
ply his mind to this question.

During war time a number of rail-
way lines were taken off and they
have not been replaced. We have re-
ceived representations from the South
with regard to the Morapur-Hosur line
—76 miles—and Tiruppatur to Krish-
nagiri—36 miles both in Salem Dis-
trict, that a large number of people
there are undergoing considerable in-
convenience. The mileage covered is
very large, and it should be possible
for the hon. Minister to take these
two cases into consideration.

‘Lastly, with regard to the Com-
mittee appointed for eradicating cor-
ruption. Well, no Committee can era-
dicate  corruption; of course, a
Committee may be appointed. And
il is no use our blaming *he Rail-
way staff alone. After all, corruption
and bribery mean that somebody gives
and the other one takes. So. there
must be a proper atmosphere created
in the country, and that atmo-
sphere can be created not with
the singlehanded effort of the Rail-
way officials. Undoubtedly, where
there are such lacunae, where there are
possibilities of such corruption and bri-
bery, they must be removed, but here
it is a matter where all parties can
co-operate, A call must go to these
individuals and to all Railway em-
ployees from top to bottom so that
am observance of strict conditions and
standard of service is established not
only in their own interests, but for na-
tional good. When the Committee is
appointed. I would ask the hon. Min-
ister to add another term of reference
there, and that is about the system and
methods of purchase. Let mot things
come out later through the reports of
the Public Accounts Committee or
through other sources after the mis-
chief has been done. It is nmo use hav-
ing a post mortem examination alone.
Now. if there are lacunae here with re-
gard to the systemr and methods of pur-

cha<e which involves crores and crores -

of Rupees, let us see how we tighten
up the procedure now employed so that
such loopholes may not exist in future.
With regard to these particular pur-
‘chases, my hon. friend to the right re-
ferred to the need of stores being pur-
chased from Indigenous sources. I
find from the budget that there is =a
provision for purchase of stores to the
tune of Rs. 80 crores, and nearly
Rs. 30 Crores are imported I could not
get the figure, but I would like to know
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from the ‘hon. Minister from whiche
countries we are getting these stores
and equipments. Is this only from
the U.K. or is it spread over all coun-
tries, whichever countries from which
we can get the best terms to our best

. advantage? But a time must come

when all the stores must be available
from within India, and that itself will
play a great part in the development
of Indian industry and trade. When I
was in office, I know that objections
used to be raised on the ground that
tenders, it called for within India,
could not satisfy the specifications
which the Railway Ministry, or for the
matter of that, the Defence Ministry
wanted to put forward. These were
gpecifications which were prepared in
British days. There might have been
one hundred and one reasons why they
insisted on British specifications being
accepted in those days. There are
other countries now which have got
other specifications and their railways
are also working without any catas-
trophe and we should see whether spe-
cifications can be changed—not of
course taking any undue risk, but after
scrutinising how such specifications are
working in various countries. We
should not tie ourselves up with Bri-
tish specifications in a mranner that
they will make us completely depen-
dent on supply of stores only from the
UK. These are matters which will
have to come up for consideration at
the time of the Exhibition,

I welcome this idea of an Exhibition
although we should not fritter away the
money we have got for any small pur-
pose, but this Exhibition. will give us
a complete picture not only ag to how
the Railway system has developed in
our country during the last one hun-
dred years, but also the troubles and
difficulties through which we had to
pnss, And even, I would like the hon.
M'nister to indicate in the course of
the Exhibition. the special steps which:
th= British administration took, not in
the interests of India. but for the pur-
pose of perpetuating their domination
through the working of the Railway
system, and he can ask his officers and
advisers as to how we can Iimprove
our Railwavs with a view to be self-
sufficient in the near future, In his
speech, the Minister has said that there
will be a special museum in the Exhi-
bition which will provide for an exhi-
bition of those parts and other equip-
ments on which India is dependent on
foreign countries today. Now, along
with those specifications, if also other
instruction and advice will go, follow-
ed by the tour which the hon. Minijster-
himself has suggested in his speech
ghould be conducted after the Exhibi-
tion. then I am sure we will be able to
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create a co-operative  atmosphere in
this country which will be not only to
‘the benefit of the Railways, but also re-
;iound to the credit of the whole coun-
ry.

I shall end by saying that whatever

may be our differences with regard to
other matters, if an effort is made by
the Government for maintaining the
Indian Railways and their operational
efficiency on a first-class level, and also
-for bringing up Indian youths and
other individuals from top to bottom
in a manner so that they can put hun-
dred per cent. of their energy into the
successful working of the system, it
will receive the unstinted support and
co-operation from all concerned. 1
would beg of the hon. Minister that if
they want to bring about classless so-
ciety, they may also look to the desir-
ability of creating a new atmosphere
in the minds of the Railway workers.
I am not a labour leader. I have not
come into touch with a large number
of people in the lahour areas, but dur-
ing the last one year I had occasion to
do so. and I found a lot of patriotism
in their minds from the lowest to the
topmost. but still they have a feeling
of grievance that they are not getting
what they deserved even though inde-
‘pendence has come. The hon. Minister
referred to the disgraceful—I shall
bhorrow the expression from my hon.
friend to the right—way in which
workers are living in Sealdah Station
and elsewhere. He wrote to me some
time back that even now there will be
about 2,500 families who have to live
in wagons. It.is indeed disgraceful.
It should receive top priority, and he
should be able to say when he brings
his budget next year that thereis not
one single employee who islivingin a
wagon. This may be a small matter but
this creates a new wpsychology that the
Government. in whose hands the destiny
of these people lies, are not looking to
big schemes like Chittaranjan, but
also are looking to the basic needs of
the lnwest people who are serving un-
der the railways. Let us create that
classless society amongst all classes of
employees by making them feel that
they would get full justice from the
authorities. Through you and through
the Railway Minister, 1 would appecal
to all the officers who serve under the
ra‘lway admrinistration, or for the
matter of that, all these nationallsqd
big industrial organisations that it is
the solemn duty of the topmost officers
to come down from their high pedestals
and create an atmosphere so that there
may be real equality in approach, in
thought, and also speedy justice in
the settlement of whatever disputes
may arise, specially in their dealings
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with all staffs subordinate to thenr, so
that through co-operative efforts, we
can ‘work out successfully this gigantic
enterprise on which our national pros-
perity so much depends.

Shri G. D. Somani (Nagaur-Pali):
During the short time at my disposal,
I would naturally like to confine my-
self to the difficulties which the trade
and industry have been: experiencing:
in regard to railway transport. At the
very outset, I would like %o em-
phasise the important role which our
greatest national undertaking, the
railways, have to play in executing
the Five Year Plan, under which they
have been allowed Rs. 400 crores,
which is almost one-fifth of the total
allocation in the Plan. The difficul-
ties which the trade and industry
have been experiencing in regard to
their requirements of transport are
well-known to the Railway Ministry,
and in view of the expansion in the
varioys sectors of our economy, it is
of the highest importance that the
Railway Ministry should take adequate
measures in regard io their rehabili-
tation and expansion programmes, so
thrat the needs of our expanding eco-
nomy may be properly served. It
cannot be too strongly emphasised
that the development of railway trans-
port should take precedence over de-
velopment in all other sectors of eco-
nomy, because if our railways are not
in a position to meet the growing
demands, then naturally the transport
bottlenecks will impede the progress
of development in other sectors. I
am glad to find that the provision in
the Railway Budget is in full conson-
ance with the recommendations of the
Planning Commission. And I do
hope and trust that the railway ad-
ministration will be ever vigilant to
see and ensure that the growing needs
of all sectors of our economy are
properly attended to.

Coming to the Budaget itself. I would
like to make a few observations about
the earnings from the goods traffic.
We find that during the last few years.
the earnings from the goods traffic
have been increasing progressively
year by year, substantially—due to the
allround increase in production in
various fields of our agricultural and
industrial sectors. Here, I would like
to draw the urgent attention of the
Railway Minister to the disquieting
feature about the trend of earnings
from the goods traffic, which has been
lately shown In the figures made
available in the budget estimates. The
House is aware that there was a dras-
tic increase on the coal freights last
year by 30%, and there was an uf—
grading of railway freight rates in
various other commodities, under the
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name of Nationalisation. Over and
above that, there has been a remarka-
ble increase in our industrial produc-
tion, in textiles, in sugar, cement, steel
and paper. But the figures show
that there has only been an increase
of Rs. 4 crores in the earnings from
the goods traffic, as compared with
the figures for the year 1951-52. The
fact that there have not been increas-
ed revenues, which could have heen
expected as a result of the tremendous
increase in coal freight and the in-
crease in production in other commo-
dities, shows clearly that the law of
diminishing returns has begun to
operate, and the seriousness and sig-
nificance of it does not seem to have
been properly realised or assessed by
the Railway Board. It is the intelli-
gent pre-assessment of the impact of
coming forces, which alone can serve
to sustain ‘and encourage our expand-
ing economy. But if the Railway
Ministry’s policy wil] be only to
safeguard ‘their own earnings, and
not to go into the realities of the
situation, and the question how
much the trafic can bear, then
I am afraid, the consequences of that
policy will prove very much detri-
mental to the general economy of our
country. .

There have been successive increase
in the railway freights during the
last few years. Firstly, the structure
was revised on what is called the tele-
scopic basis. That led to all sorts of
increases. and I have got certain
figures to show that the increages in
the freight for short-distance traflic
for the transport of raw materials
were as much as 200 to 300% in cer-
tain cases. Then, the terminal charges
were increased,’even in cases where
the railways are not rendering any
services which they are supposed to
render, for the levy of these charges.
The rates were again increased, fol-
lowing the integration of the rail-
ways. Last year, there was an in-
creage in the coal freight rates struc-
ture. In the name of rationalisation
also, there were further increases in
freight rates, in the case nf wvarious
other commodities., I may refer you
to one instance where during the last
Yyear, one of our largest industria!
undertakings, the Tata Iion and Steel
Works, have paid abott Rs. 1.16 crores
as increhsed railway freighis, and for
this, they have asked the Govern-
ment of India to increase the reten-
tion prices. The matter has since
been referred to Traffic Commission.
The same thing has been 1esponsible
for the increase in the ceiling price
of other commodities also. Similar-
1y, the cement industry has approach-

the Government for an increase in
the ceiling price, due to the incrcases
in the freight structure, which have

495 PSD
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been imposed by the Railway Minis.
try from time to time during thiz i=si.
few years. In such matters as the
transport of raw materals aid other
basic goods, like steel and cement, if
the poucy of the Railways will be
to go on increasing burdens ol frclght
rates, then the question ulises as to
the principle on which tihc whole
freight structure is bascd, It should
follow the sound principle of gerving
the developmental and expanding eco-
nomy, and thc interests of the rail-
way alone should not De considered
in this matter. The tirue has come
when I would request the hon. Miais-
ter to implement what 1 suggested
last year, namely that 2 Commiltee
should be set up to go into the inci-
dence of the burden ¢ our various
industrial units, as a8 result of the
policy that has been foliswed by the
Railway Ministry during {ue lusi tew
years., My hon. friend Dr. Lankasun-
daram had quoted ycsteruay some
extracts from the explanatory memo-
randum. ‘and also made a similar
suggestion as regards the appoint-
ment of such a committee. I find
from the remarks of the hon. Minis-
ter in the Upver House, that he has
given some promise to the effect that
this matter would be examined by
the statisticians and experts 1n the
Railway Board. But I do not think
this will meet the needs of the situa-
tion completely. What is needed is
that our whole freight raies stiucture
should be scientifically placed. and
there should be a reclassification on
certain sound basis, which will ensure
the industrial development of the
country. In this connection I would
suggest that it might be classifled
again on the following lines: Hratly,
by giving priorities to fond, fertilisers
and cattle fodder; secondly, to raw
materials for industries; thirdly, semi-
manufactured articles, and fourllly to
manufactured goods. ‘flicre should
be an order of priorities ori which the
freight structure should ve based, and
there should be a certain railo bet-
ween the various group:; on whicn the
structure will be based. I do not see
how the appointment of a Commaititee
will commit the Rallway Ministry to
reduce the freights here and there.
It will all depend upon ile findings of
that Committee, whether the incidence
of burden for any parlicular industry
is such as the industry couid aot hear,
and whether it is not bared con svund
principles. The mere fact that an
inquiry will be made does noi in the
least commit the Railway Ministry to
one thing or the other. I do not un-
derstand why when the Raiiway Minis-
try which has brought abou. these
substantial increases in freight rotés,
and the law of diminilshing returns
has begun to operate, and the various
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sections of the trade or indusirv are
suffering heavily on account of these
prohibitive burdens, upportunity is
not being given to the various trade
organisations and industries lo place
their case before an impartial come
mittee of experts who cuuld go into
the whole freight rates siuructure and
could give their verdici wheulcr really
the principle on which it 1s based at
present, is such as the trade and  in-
dustry could bear, or waciter any
relief is due in certain directions,
which must be given.

Shri B. Das (Jajpur-Kcongjhar):
Your Federation is meeting. Why do
you not suggest a scheme to the Gov-

_ernment and to the public?

Shri G. D. Somani: 1 may inform
my hon, triend. Mr. Das that the Fede-
ration has written 1o the Railway
Board from time to time arawing
their attention to the unfair burdens
that have been imposed on e various
industries. Not only ine Federation
but various other commercial organi-
sations-—of chemicals, paper, cement,
steel etc.—have approacred tne Rail-
way Board. But it is & maiter of
utter disappointment that the Rail-
way Board have continued to ignore
all these representations.

I know that the Ruilways are a
monopoly undertaking und they can
certainly aftord to ignore all iiwes2 re-
presentations and continue their
policy. But will it pay in the long
run? Is it in the na%'onul interest
just to continue to ignove ihe genuine
grievances of trade and industry?
After all what is the policy of the
Government in relation to the public
utility undertakings? We know from
the Electricity Act that the electricity
undertakings are not allowed to earn
more than 5 per cent. return on their
capital and even the Jdcpreciation
which they are allowed under that
Act .is far less than what is al.owed
under the Indian Income-lax Act.
Now, here is a similar example where
our Railways are also a public utility
undertaking. The aim of the freight
structure that the Railways should
follow must be to encourage the
growth and development of trade and
industry throughout the country and,
at a time when the Railway Board it-
self feels that there is a trade reces-
sion and that the mercantile. com-
munity is reluctant tn register ad-
vance bookings, it is surprising that
they are simply content with their
remarks that as soon as the trade and
industry adjust themselves to the new
lower levels, everything will be all
right. But why should the trade and
industry alone be expected to adjust
to the lower levels? Why should not
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the Railways seriously examine whe-
ther tney also have to adjust to the
changing conditions and to the needs
which the present situation warrants.

I will, therefore, again appeal to
the hon. Minister to seriously examine
the desirability of setting up a Com-
mittee of impartial experts and to
give an opportunity to the various
trade and industrial organisations to
put their case before that Committee
and if the findings of the Committee
do warrant any revision of the
freight structure he can take such
action as might be justified in the
light of those findings.

One thing more and that is about
Rajasthan, Rajasthan is a backward
area and even from the strategic, de-
fence point of view, the importance of
having proper communications in an
area which has a long border with
Pakistan cannot be overemphasised.
But 1 do not find in any of the new
schemes that the claims of this area
have been in any way examined. I
am aware ,that the various railway
administrations, when they were
functioning independently in the
various States, had a lot of new
schemes under consideration, but it
seems that all those schemes have
been put into cold storage.

I have not seen or heard anything
even about the Deesa-Raniwala line
which was going to be surveyed.
There is no indication when the cons-
truction of even that line will be un-
dertaken. So I would urge that the
claims for the development of Railway
communications in Rajasthan should
be urgently examined.

Shrimati Ammu  Swaminadhan
(Dindigul): I would like to congraty-
late the Railway Minister for giving
us a very clear picture of the working
of the Railways today. I know some
hon. Members of the Opposition spoke
about it being too rosy a picture and
not being realistic. I think in that
they are wrong. I do not think
he gave a very rosy picture ard 1
think the speechr he made was cer-
tainly most realisticc He told us
about the difficulties they are facing,
he told us about the railway earnings
having gone down and their not being
able to give all the facilities they
wanted to give to the workers,—and
all the other difficulties they were
facing. In this matter. 1 would like
to make a few suggestions to the hon.
Minister. I hope he will give full
consideration to those things.

First of all, he spoke about the
downward trend in railway earnings,
especially with regard to the passen-
ger traffic having gone down a great
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deal. But he has not given any kind
«©f suggestion with regard to how to
solve this problem and how to im-
fprove matters.

May I suy that one of the first
things that [ wish that the Raiiway
.Minister should consider isg the reduc-
tion in°®fares. Unless the third class
and intermediate class fares are re-
duced, I am sure by next year when
ave again have the Railway Budget,
perhaps the passenger traffic would
have gone down a little more. We
must not forget the fact that soon
after the second world war there was
rplenty of money in this country and
aany people could afford to travel then
though the railway fare had been in-
creased. But, today it is not the case.
There is an actual slump in the coun-
try and people do not have much
money to spare apart from their very
great necds. domestic and otherwise.
But, if he introduces a certain re-
duction in fares—and I+ am very
sorry to say that no mention has been
made about the reduction—I am sure
things will improve and more people
will he able to travel.

With regard to the amenities for
third class passengers. I must say
there has been a great deal of im-
provement but, at the same time, I
do not think enough has been done.
“The third class compartments, unfor-
tunately, are still far from being in
a sanitary condition and they need
to be looked after better than they are
“being looked after today. With regard
to the passenger guides, they also
should be told to see to the comforts
~and conveniences of the third class
travelling public a little more than
they do now. I know it is not their
fault always that they cannot cope
with very large crowds ‘that they
Thave got to cope witlr at some stations.
"But that only means that the Railway
Minister should see to it that more
guldes are employed at such stations
-where there are likely to be large
crowds of passengers. It has also
‘been brought to my notice that the
guards of trains who used to go and
ask the passengers if there was any-
“thing they could do—or at least we
passengers used to see them on the
platforms—are never to be seen these
~days. 1 know. perhaps the passenger
guides are supposed to be deing that
“work that the guards used to do be-
‘fore. But I must sav the passengers
‘will feel better if the guards also
sometimes show themselves to the
passengers Quite recently when I
“was travelling in the Southern Rail-
way I had to send two or three por-
‘ters to try to get the guard because
‘there was something I wanted to
“tell him with regard to the
-stopping of the fan in my compart-
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ment, but I could not get him for
three stations after I called him. And,
I feel this matter of asking the guards
to see whether the passengers want
anything from him or not should be
looked into.

I am very pleased to know about
the new lines that are going to be put
in certain parts the country, espe-
cially with regard to the Ernakulam-.
Quilon railway line. That has been a
very long-felt need, chiefly for com-
mercial and trade interests. The line
between Ernakulam and Quilon will
help many places in South India to
contact the new Cochin port and I
think that will help to improve our
trade in South India a great deal.

Once more I must speak about the
comfort of the third class passengers
because a complaint has been brought
to me recently by a large number o
students who went from Bombay to
Madras to attend a Conference in
Madras city. That was in December
and they had concession  tickets—I
suppose fqr one single third class fare
they could travel both ways. That
was quite cheap. But they were all
in one large third-class carriage and
there were boys and ‘girls travelling.
Unfortunately, all the way from Bom-
bay to Madras there was no water 1a
the compartment at all. Every time
they wanted to have a wash they
had to get down at stations and use
the taps on the platforms. Such things
also should be seen to. I do not
know whether any cogplaint has been
made to the Railway Board or to the
Railway Minister but this complaint
was made to me because one of my
own relatives who is a . student in
Bombay happened to travel by that
carriage xong with  the other stu-
dents. ope such matters will be
given full consideration and things
like that should not happen as far as
possible. Now the hot weather is
going to Dbegin. There should be
plenty of water not only in the com-
partments but also plenty of drinking
water at every station. I know this
has heen mentioned many times but
it does happen sometimes that at
some stations they cannot get drink-
ing water in the hot summer months.

I ind that there is one matter which
has not been spoken of at all and
that is with regard to not having
much co-ordination and co-operation
between the Ministry of Railways and
the devartment that deals with High-
ways in India. Not a long time ago
I had occasion to travel by road in
almost all parts of Madurai district
and several times when we came to
a level-crossing we found 50 feet on
either side of the level-crossing—
sometimes more than 50 fee:—the
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road was in a most appalling condition
and those were places where we were
having the National Highways. I ea~
quired about the reason for the road
being in that bad condition at such
places and I was told that one pari
of it was deai: with by the Highways
Departmen} ans the part that was
bad belonged to ihe Railways and the
Highways Depuartment had nothing
to do with it at all. ‘It seems to me
.very strange that when both the High-
ways and the Railways belong to the
Government that they should not haye
a little more co-ordination, and help
each other when these difficulties
arise. Now, when I am speaking
about level-crossings, I would like to
say a few words with regard to over-
bridges. I am sure the hon, Deputy
Minister knows very well about the
difficulties experienced in the city of
Madras. Two level-crossings are there
which very badly need over-bridges.
At one place a lot of shunting takes
place near the Egmore station und
the other is a place where there are
always large groups of people going
nne way or the other and because of
the local electric trains in Madras,
every time people have to wait
for several minutes at both the level-
crossings. I hope the Deputy Minis-
ter will consider this question and
see how he can expedite this matter
of two over-bridges in the city of Mad-
ras. Besides the city of Madras, in the
constituency from where I come, the
town of Dindigul, there is one level-
crossing which, if I may use the term,
has been really a disgrace to the Rail-
way Department. That particular
level-crossing is just near the railway
station and it seemed to me remained
almost always closed. I spent about
8 weeks in a house on the other side
of that level-crossing and there was
not one single instance when I could
pass that railway crossing without
having to wait, sometimes even as
long as 15 to 20 minutes, because of
the shunting that was going on there.
I am sure the Deputy Minister is quite
aware of this also because the vlace
where all these officers of ours go to
and stay when at Dindigul is the
Travellers’ Bungalow which is on the
wrong side of the level-crossing. I
have known many of our Ministers
from the Madras State going thera
and having to wait at the level-cross-
ing. I know thevy had even tried
in some waye to agitate towards
having an over-hridee there. I
hope the Deputy Minister, the next
time be goes to these parts, especial-
1y to Dindigul, will have to wait at
this level-crossing for a long time and
that I hope will make him realise the
necessity for ag over-bridge at that
place in Dindigul.
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Then there is also  another station.
in Malabar—Shoranur—which also-
must be known to the Deputy Ministex
as well as to the Minister of
Railways. That also is a station.
where there is a good deal of shunt-
ing done and I myself have waited.
there many a time even more than 13
minutes. I know that agitation has
been going on there for a long time to’
have an over-bridge and it is ,very
necessary that that over-bridge should.
be built.

There has been a good deal of talk
with regard to bottleneckg and ahout
goods being held up in difterent places.
I know that the situation is very mwuch
better today. It has much improved—
but not quite all right yet. I have-
seen goods lying on platforms absolute-
ly crowded up that one cannot even.
walk comfortably. -I have been hear-
ing about empty wagons being kept
on side lines and not being moved. L
hope this matter will be given full
consideration by the hon. the Railway
Minister and.. he will see that goods
are moved more quickly than perhaps
they are being done now. But I must
say that there has been a great deal.
of improvement and I congratulate-
the hon. Minister and the Ministry of
Railways for the improvement brought.
about by them.

With regard to catering in trains, I
am sorry I have not any good wo
to say about it. Catering hag deterio~
rated to such an extent that we find
it very difficult to eat anything om
trains or at railway stations. I my-
self used to enjoy having my meals:
on long railway journeys from the-
dining cars. But now the food is so-
bad. They. give a large quantity of
all kinds of things, but actually the
taste is not at all to one's liking and
{he quality of food has deteriorated a
ot.

Shri B. Das: We North Indians:
thought it was Madras taste-introduced
by our friend Sri Santhanam.

Shrimati Ammu Swaminadhan: B
feel that this matter also needs to be
carefully considered by the Railway
Minister. We used to get, as the
Deputy Minister knows, such excellent
meals in South India in places like:
Chingleput, Coimbatore, Mettupalayam,.
Salem, Erode and other stations, that
many of us travelling in trains on those-
routes used to look forward to those
meals. But now the rice is bhad and
the coffee for which South India is:
famous is absolutely undrinkable by
us, South Indians who are used to-
good coffee. I do hope that this
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matter of catering will. be given full
consideration. ~ I feel that the Depart-
‘ment itself should take up this matter
vof catering and try to see how they
can improve it. We do not want‘a
aree quantity of food. or large variety
of food. but what is given should be of
‘good quality.

I know a great deal has been said
with regard to regrouping of railways.
1 think regrouping was a very fine idea
and it wag a very courageous action
which was taken by the Railway Board
and the Ministry of Railways. But
at the same time I would like to say
‘that these units or zones are perhaps
too large 1o be efflciently run. I feel
that they are not having as much effi-
ciency as they ‘should have. I think
it will be necessary for the Ministry
of Railways to think about having
these zones or unils made smaller
than they are now, because when the
zone is very very large. it is difficult
for the officials to cope with the
work., I feel sure that there will be
more efficiency and they will work
with more satisfaction and a great
deal more success if the zones are
made slightly smaller than they are
today.

I need not go much into the question
about the changes in classes, except to
say a few words about it. We had
wone change not a very long time ago as
the hon. Minister himself knows, and
I am afraid that change was not a
great success. In fact, I think the
exchequer lost quite a great deal of
amoney on that I hope before new
changes are introduced they will look
very carefully, into all the financial
and other commitments, whatever they
are, before they actually introduce
them. I am not particular of travell-
ing in the First Class. I am quite
happy to travel Second Class and it is
not because of my own particular
‘comfort or the comfort of any partirular
group of people that I am talking
about. But I do feel that these cons-
tant changes that are proposed to be
introdvced in the railways is not al-
ways helpful and I also feel that by
Taking these changes railways are
1ikely to lose money rather than get
more. The passenger -earnings have
alread+ rore down and I think it will
‘be better that money is svent to give
'‘more amenities to ,the third class
,Jpassengers such as reduction in fares
etc. and provide as much amenities as
possible for railway workers. rather
‘than bring about these changes in
<lasses.

There. is nothing more that I need
say excepting that I hope the Railway
Minister will give #1 consideration
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to the few suggestions that many hon.
Members of this House have made in
which I also have joined.’

Shri Kelappan (Ponnani): We have
been discussing the Railway Bud
for the last two days and at this fagr
end I only wish to draw the attention
of the hon. the Railway Minister to &
few facts and I hope that he will pay
necessary attention to them, for they
loom large in the eyes of the public.

I believe in the gmood intentions of
the Railway Minister and I am sure
he will do his best to improve the
Railway administration. Something
has been attempted and athieved. but
the pace has been very slow. People
are impatient. They expecied great
things. from the new Government and
that may be one of the causes for
their disappointment.

The Railways are perhaps the big-
gest business concern in the country.
‘Their income is equal to that of this
Government. Thev employ over ten
lakhs of pcople. If they make a few
crores of profit that really is no reason
to consider that the administration is
run most efficiently. There is no
reason for complacency. ° There are
ever so many things to be done. It
is somewhat disquieting to know that
there has been a fall in income from
passenger and goods traffic. We must
try to find out what the causes for it
are. One may be insufficiency of wagons.
It has been the complaint of the
merchants that they do not get wagons
in time. The explanation of the
Government for failure to rush food
to scarcity areas has oftéen been scar- -
city of wagons. One of the reasons
for the fall in passenger earnings m
be the unsatisfactory train timings.
believe ticketless travel has also been
on the increase. These may be some
gf‘the reasong why earnings have gone

own.

5 P.M.

The hon. Minister spoke about the
amenities that he proposes to give to
the third class passengers. The
present renewed third class coaches
are distinctly better than the old ones;
but how long will it take to build the
required new coacheg or even to re-
model the old ones? The people
have really no patience to wait so long.
How is this need going to be met?
There has been overcrowding in the
third class compartments. In some of
the trains overcrowding is so great
that neople have to travel on the foot-
boards. The passengers also may to
some extent he responsible for this.
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overcrowding. When they find that
R door is open, all the passengers rush
Into that compartment. No railway
official takes it into his head to see
that these ignorant passengers are
properly directed. Nobody considers
it to be his business. And that pro-
bably will continue as long as corridor-
carriages are not provided.

It is an unfortunate thing that after
‘the nationalisation of the railways the
public interests are being ignored. I
speak about the Southern Zone and I
shall say what we have been requesting
the railway authorities to do for the
last few years. And still they have
not come to the help of the public. I
speak particularly about Calicut. The
present train timings are the most in-
convenient. Calicut has a population
of over a lakh and a half and is the
headquarters of a district. In addi-
tion to so many public offices it has
three colleges and seven or eight high
schools. It is a very thickly populat-
ed place with the result that people
have to live outside and come to the
town for all their business. From the
north, during day time, there are only
two trains, one at 9 o’clock and the
other at about 12. There are two
trains in the night, one closely follow-
ing the other. One is at 1-05 and the
other at 1-15. Similarly from the
south to' Calicut there are only three
trains during day time. One is at
8-15, the other at 2 and the third at 5.
This 8-15 train is most inconvenient to
the students. And very many students
come by this train. They have to
start very early in the morning if they
have to reach Calicut by 8-15.

Another thing is that though there’

has been a reorganisation of the differ-
ent Railway systems we find that
there is very little co-ordination bet-
ween them in the matter of timings.
For instance let me take the Grand
Trunk Express. This train used to
jeave Delhi at 5-55 p.Mm. previously.
Now it is leaving at 6-25 p.m. This
train reaches Madras at 7 in the even-
ing. and the Mangalore Express (which
Is the last train to the West Coast)
Yeaves Madras at 7-30 .M.  There is
or.'y an interval of half an hour. And
generally the Grand Trunk Express
reaches late, and therefore it is almost
impossible to catch the other train
with this half an hour interval. Be-
fore this there was an interval of an
hour. Then one could probably hope
to get that train. Think of the in-
convenience these helpless third class
passengers will have to undergo if
they have to remain in Madras for a
day. Not only that. I may give
my own experienre  Sometimes the
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Grand Trunk Express would be steam-
ing into the platform at 7-30 and, at.
the same time the Malabar Express.
would be steaming out of the other
platform! Nothing is lost if that train.
i1s delayed by ten or fifteen minutes,.
if they care for the convenience of
the passengers. These ten or fifteen.
minutes could easily be made up.

The question of abolition of the first
class has been engaging the attention.
of the railway authorities for some:
time. Now I find that it is being.
put off or slowed down. I see no-
reason why it should not be immediate~
ly given effect to. If the third class
passengers are also provided with the-
comforts according to these promises-
and if sleeping accommodation is also-
provided for long distance third class.
passengers, I see no reason why there
should be these three classes.

I also wish to draw the attention of
the hon. Minister to a very urgent
matter regarding the Calicut railway
station. The Calicut railway station,
I believe, was built in the last century
when Calicut was the terminus of the
South Indian Railway on the West:
Coast. It has got only one platform.
And that will be always crowded with
parcels. At ®he time of arrival of the
Madras Express the platform will be
full of iced fish baskets from which
blood and water may be oozing ancd
you will have to pass throug| so
many hurdles before you are able to:
board the train. This has been:
continuing for long, and several repre-
sentations have been made to the
railway authorities, but nothing has
been done so far.

[PANDIT THAKUR DAS BHARGAVA
in the Chair]

This is a matter which should receive
the utmost priority.

I should also like to bring to the
notice of the hon. Minister the great
need for an over-bridge in Calicut.
There is nnt a single over-bridge in the-
whole of that big town even though:
the railway line passes through the
centre of the town. There is a level-
crossing which is very close to the
station. not even a hundred yards
from the statiorf, and that is the
busiest part (Big Bazar Road) in the
whole town. This level-crossing nas
to be closed not only for the trains to
pass but even for purposes of shunting.
At times one has to wait there for
fifteen or twenty minutes, and the
trafic is held up. @ number of times
like that.
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One other matter about which refer-
ence was made here is the case of the
Clasg I and Class II officers. That is
d vexed question which has been
engaging the attention of the Govern-
ment fo- long, I believe. The Minis-
ter in his speech speaks about this
and he says that these officers have
got real grievances. I am reading
from the Minister's speech:

“During the last budget session
and I think in earlier years too,
reference has been made in this
House to the Class II Services of
the Railways. The question of
abolition of Class II Services is
an intricate one. I would not
like to go into the merits of the
question and shall only consider
here two important matters which
have been exercising the minds of
Class II officers. ne of them is
that the quota for promotion to
Class II Service, i.e. 25 per cent.
of the vacancy has not been fully
implemented. I have made
enquiries and I find there is sub-
stance in this complaint.”

Now, as I said, this question has
been engaging the attention of the
authorities for a long time. Sir Ed-
ward Benthal wag of the opinion that
the Class II service need not be retain-
ed. The Kunzru Committee had a
partial solution of the problem. That
Committee suggested that 25 per cent.
of the posts in the senior scale of Class
I may be reserved for Class 1I officers.
The Government did not accept this
recommeridation but they promised
that 25 per cent. of the junior Class I
posts would be reserved for Class II
officers. Let us see whether this
has been doné. It was done for
some years but since India became
free, since this country was declared
a Republic. things have gone from
bad to worse. In 1941-42, the number
of officers recruited to superior services
was 33, of these Class II officers
got 10; in 1942-43, those recruited to
the superior services were 28 and
Clase II officers got 13; in ,1933-34. out
of 71 recruits they got 14: in 1944-45,
out of 107, Class II officers who were
promoted were 25; in 1945-46, out of
100, they got 19 but when we come to
1846-47, we find that out of 53 posts.
Class II officers got only one, in 1947-
48, out of 104, they got nil; in 1948-49,
out of 150, they got 8 and in 1949-50,
.out of 37, they got 3. During these
last four' years, 309 officers were
recruited to the superior service. Of
these, Class II Officers got only 12, If
thev were ociven at least 20 per cent.,
they ought to have got 60. But they
got only about 4 per cent. I do not
understand why there should be the
Class I and Class II. Class II could

25 FEBRUARY 1953

General Discussion 928

.certainly be abolished and it must be
ssible for the smallest man in the
ailway Department to rise to the

highest post if he has the ability for
it. Therefore 1 hope the Railway
Administration will find its way to do
away with the Class II officers. After
all, what is the difference? The
Minister says it is an intricate ques-
tion. I do not know how it is. Class II
officers start on Rs. 275 and rise to Rs.
800. Class I Juniors also start on Rs.
300. ie., Rs. 25 more, in the scale of
Rs. 300—900. Therefore there is very
little difference between these two
classes. Then why should this in-
justice be pernetrated? As now things
are, from Class II one cannot cross
over to Class I.  Why this untouch-
ability even in the services, I ask?

The Station masters also have got
a similar grievance. The Station
Master is the head of the station staff
and there are a number of subordi-
nates under him. We find some of
the clerks are better paid than the
station masters. Their work is very
responsible. If anything goes wrong,
they are answerable. I cannot under-
stand why they should be on a lower
scale than the clerks who are working

under him.

There is only one more matter I
wish to refer to. Now that these
railways form part of the Govern-
ment, | see no reason why they should
not take some part in the reconstruc-
tion work that is going on. There is
the Five Year Plan. There is the
Community Project and even in some
villages, reconstruction work is going
on. People are making a number of
roads. I find for some of these roads,
a level crossing is necessary. If the
people approach the Railways for a
level crossing, they do not get a reply
even, and if they get a reply, they are
asked to pay a very heavy sum for
providing a level crossing. I belleve
this is a thing that the Railwavs should
do on their own account. They should
also join the reconstruction activities
going on in the villages. I hope that
the Railway Minister will see his way
to instruct the department to help the
efforts that are now being made in the

villages.

Shri Viswanatha Reddv (Chittonr):
Much of the critirism that has been
levelled against the Railway Budget
has heen bhased on a fallacious under-
standing that we have already been
able to establish in this country a 100
per cent. public utility concern in the
railways. I would like to submit to
this House that we have not yet been
able to make our railways a 100 ver
cent. public utility concern because
we are still in the process of suck
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transformation from a purely com-
mercial concern, that is what it was
in the days of the Britishers. Ever
since we took power from them, we
have been in this process of trans-
formation and until and unless it is
completed, we cannot judge the budget
purely on the basis of the understand-
ing that it is a 100 per cent. public
utility con~>rn. Therefore, to the
extent that this limitation is inherent
in the existing circumstances, to that
extent there are bound 10 be certal
deficiencies. Therefore, we shall
examine the budget purely on the basis
whether or not the pace of this trans-
formation is quick enough to meet
the needs of the country.

I would like to associate myself with
several hon. Members whp have ex-
pressed themselves in favour of a
thorough review of the siructure of
rates and fares. It is only feir that
when the lower class passenger is pay-
ing the bulk of the revenue of the
Railways, he should be given soine re-
lief at one time or another. The other
day, I had occasion to go up and down
ihe platform in Madras on my way to
Delhi, I found that nearly 60 per
cent. of the space in the train was oc-
cupied by the upper class passengers
and only 40 per cent. was left to the
third class passengers. From the point
of view of percentage of fares paid, I
am sure the return from the lower
class passengers in that particular
train would have been nearly 30 per
cent.  This is a very clear injustice
which we shauld certainly set right
as early as possible.

With regard to the structure of
freight rates alsp, there is very great
dispa._.ly. I must refer to one parti-
cular instance of which I have perso-
nal knowledger There is a very
cheap commodity called yellow ochre
—commercially it is called ochre. It
is us' " for yellow washing of build-
ings. It is a very cheap commodity
and is available in plenty throughout
the country, This commodity is
classificd in the same category as, for
instance, aniline dye. The vrice per
ton of yellow ochre is roundabout 60
rupecs whereas perhaps the price of
aniline dye ig roundabnut Rs, 15,000
or more. This classification has been
done some years back purely from the
point. of yicw of getting revenue and
not with a view to help industry- and
trade in. this country. It is time for
us to veview the whole . position and
see how this rate structure could be
made a helping handmaid to the de-
velo~vent of industry “and trade in
our country. ' Therefore. I would join
Dr. Lanka Sundaram in requesting
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the hon. Minister for Railways to set
up a very representative Committee
as early as possible to go into the
whole question and decide on this
rate-structure in view of the changed
circumstances. Of course we have
the Rates Tribunal which is working
now. From the Administration Re-
port of the Railways, I find that this
Tribunal has_been able to decide only

930

about a handful of cases which is very.

inadequate in the circumstances.

Now, I would like to be a little paro-
chial and would like to draw the at-
tention of the hon. Minister to a par-
ticular branch line in the Southern
Railways—the  Pakala-Dharmavaram
metre gauge section, I do not know
if anybody in this House has,travell-
ed on that line.

Shri Raghavachari
have travelled.

(Penukonda): 1

" Shri Viswanatha Reddy: I am g'ad
he has travelled. If one looks at
those locomotives, he will be remind-
ed of ‘Stephenson, the discoverer of
locomotives.

Shri Venkataraman (Tanjore):
Send one to the Railway Exhibition.

Shri Viswanatha Reddy: That was
exactly what I was going to suggest.
If the Railway Minister does not know
this, I would request him to hurry up
and bring one of these engines and
exhibit it in the Centenary £xhibition
of the Railways so that it may amuse
the children of Delhi. It is no exag-
geration if I say that people travell-
ing in this train actually get out from
the trains, pull up some groundnuts in
the roundabout
the train. Actually, the ryots are
hard put to safeguarding their produce
at the time of the harvest. I would
request the hon. Minister to rectify
this defect and bring us from an an-
teidiluvian age to comparative moder-
nity.

I would also like to suggest to the
hon. Minister the opening of a line
which has been recommended rlgr the
Rayalaseema Development Board. I
am making this suggestion not for the
consumption of my eronstituency, nor
for getting a-pat o; *he back from
some of my penple dow,. there. I would
request the hon. Minister to get the
scheme examined from all aspects pur-
ely on its merits and take it up if it is
worth while at all. I am referring tn
the line connecting Ongnsle, Cuddappah
Madanapalle and Bangarupet, Oneale
is on the main Grand Trunk line bet-
ween Madras and Bezwada., Cudd-
appah is on the line between Madras

fields and get into-
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and Bombay. Bangarupet is on the
line connecting Madras and Banga-
lore as well as Madras and Salem,
"Erode and Mangalore. . This linking
would at one stroke connect iimost
all the main lines that feed the trade
and industry of the whole of the Sou-
thern peninsula. I would request the
hon. Minister to plot all these points
on the map and see how this line
cuts down distances —from various
Jplaces in the South by nearly about
500 miles. The cumulative effect of
the cutting down of such a great dis-
fance would certainly be of great bene-
fit to everybody connected with trede
mand industry in ‘he Scuth. I would
also like this scheme to be examined
by some high officials of the Ministry
©of Defence. 1 feel that from the de-
fence point of view also, this is going
to be an excelient line. For what-
ever it is worth, 1 would request the
hon, Minister to examine this scheme
thoroughly.

Once again I would like to impress
-on this House the necessity for a thor-
wugh review of the rates and fares
structure and request the hon. Minis-
‘ter to appoint a Committee for the
purpose as early as possible.

Shri C. R. Narasimhan (Krishna-
.giri): This budget synchronises with
the centenary celebrations of the Rail-
‘way, and naturally, one is tempted to
go into retrospect. One has only to
compare the maps of 1860 and 1953
‘with one apother to comprehend and
“visualise the vast changes that have
taken place. The Railway, starting
as a small thing, and going tlirough
various stages of control, management
and ownership, has emerged as the
greatest national undertaking of the
wcountry., Today, it holds the pride of
place among our national concerns, and
‘with 34,000 miles, of line is serving
the countrv. This is great progress,
and following it up, the Constituent
Assembly has laid down sound finan-
wial conventions and has creat-
ed . various Funds for' purposes
which were explained in detail by my
friend Mr. Venkataraman. And now
our Railway Minister’s cautious and
wmethodical budget, I am sure, ushers
in another era of great progress.

These are. no doubt, very glorious
‘pages in the Railway’s history. but I
‘have to say that there is a chapter or
‘two-of tragedy also. I would like o refer
te what this House has come to know
as the “dismantled lines”. They are
26 lines. brarch lines, of nearly 900
‘miles in length, They were dismant-
led during the second world war in

-order to further the war effort. As ~

the House knows. those days we had
-a very authoritarian regime, no one
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was consulted, the affected were not
consulted, and the decision was taken
and the lines were remaved. The
buildings are there. Even our De-
puty Ivﬁnister was not able, the other
day, to answer to a supplementary
whether they were looked after or not.
There are a number of stations and
property. People sometimes steal the
tiles and other movables. That is the
positAn there. 1 do not know what
the book value of these things is. And
the worst hit in this matter wag my
district Salem, and I am grateful to...

Shri B. S. Murthy (Eluru): To Mr.
Alagesan?

Shri C. R. Narasimhan: ...... to Dr.
Mookerjee who has been so goovd as to
mention it in this House this time,
and very powerfully too. I am very
thankful to him and I hove that he
will succeed in what I have failed to
achieve during the last budget viz., in
convincing the Railway Ministry to do
justice to the affected people. There
were nearly 100 miles of Railway line
and a portion of the District was sud-
denly deprived of its Railway. The
hands of the clock of progress; were
simply set back. Yesterday, cur De-
puty Minister referred to a case in
Orissa and said: “We give, and we
will not take back”, but here it is ac-
tually a case of taking back the wel-
fare activities that were in existence
there. I once again, for the jecond
time, and joining Dr. Mookerjee, ap-
peal to the Railway Minister and the
Rajlway administration to do justice
to these people. Actually, this Dis-
trict is a very far-flung one, and from
the hdadquarters to the extreme sta-
tions, it is nearly 150 miles or so. Tra-
vel is now very difficult. Recently,
the area was going through a famine,
a very: severe type of famine, being an
adjoining area to Chittoor and North
Arcot which we know have been de-
clared as famine areas. In the
olden days, i.e., in 1905, the branch
lines were constructed also as a famine
relief measure, and now that recently
that areca was troubled by famine, I
appeal to the Railway Minister to res-
tore the line as a famine relief one.
I am sorry my appeal did not catch
the deaf ears of Delhi so far. If in
the olden days they could co-ordinate
famine relief activity with railway
work, I fail to see why it is not possi-
ble today. Therefore, I hope justice
will quickly be done.

Sardar A. §. Salgal (Bilaspur): They
will do it.

Shri C. R. Narasimhan: Now, [
-~auld like to refer to some other mat-
ters. The Roi'way Minister, in his
speach, thanked Mr. Driver for the
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work done in the Fuel Znquiry Com-
mittee. I hope he will not mind my
uoting a small speech which Mr.
river made on another matter, and I
hope the House will permit me. Deal-
ing with lignite, Mr. Driver says this:

“In the water and fuel starved
State of Madras, the use of lignite
on scientific lines will give a
great, fillip to the industry and

" electrification of the couniry, not.
to speak of the large saving in ccal
freight to Railways and industry,
the saving in wagon, loco power
and traction capacily that is at
present used to bring coal from
one thousand miles north and the
conservation of the best quality
«coal that goes to the South from
Bihar and Bengal because owing to
the long haulage, it does not pay
to send to the South lower grades
of coal. Thus the development
of South Arcot lignite is not a
matter for the State of Madras
alone, but it ig a concern for the
Union as a whole from the point
of view, among others, of regivna-
lisation of coal supply, rationalisa-
tion of trapsoort and conservation
of good quality coal.”

And he adds:

“Both as regards coal and lignite
resources of India, if may be said
-that in nature every prospect
pleases but man alone is unready
and unorganised for equipment
and funds.”

I hope the Railway Ministry will
egg the other Ministries on to greater
and surer action in’' the matter.

I am very glad there are proposals
to link up Khandwa and Hingoli.
That would link the metre gauge in
the North and South. It is a very
grand proposal, and I am sure it will
succeed, Incidentally, complemen-
tary to that proposal, I have another
proposal, If only Salem and Banga-
lore, along with the Morappur-Hosur
line for the restoration of which I
plead today, are linked up, Hosur to
Bangalore, Morappur with Salem in
metre gauge line, there will be an
other wide area in the South linked
with one another in metre gauge.
And from Masulipatam and Goa via
Bellary, Bangalore and Salem via Cud-
dalore, we can reach even Cape Com-
orin. That would be a big link up,
and will be complementary to the
other link up, and a wide area will
be thrown open for metre gauge tra-
vel and transport. Therefore. I would
appeal to him to consider the matter
from this point of view also.

General Discuss’on 23&

The time has come now to woo cus~
tom. Even the Railway has now got.
to woo custom in order to augmeént
its receipts, and whatever concessions
they have announced will enthuse the-
public. I hope more concessions wilk
be given in the matter of week-end
tickets.

I am also thankful to' the Railway'
Minister for taking great steps for ihe
removal of bottlenecks between Bez«
wada and Madras. On behalf of the
South, I express my gratitude to him.

Coming back to local needs I would
suggest a metre railway traim
between Maras, Egmore and Salemm
Town. Now-a-days, the {hree trains
that run between Madras and Cochin,
Madras and Mangalore and Madras
and Mettupalayam, reach Salem in the
dead of night, and leave also Salem in
the dead of night. It is very incon-
venient to that premier city, which is
the third in the Presidency. If we
can get metre gauge service from:
Salem Town to Madras Egmore, I
think it will have great possibilities.
If that is done. we shall be saved the-
trouble of leaving Salem at unearthly
hours and also coming to Salem . at
unearthly hours.

Shri B. S. Murthy: Why wnot shift
Salem?

Shri C. R. Narasimhan: I join my
hon. friend Mr. Venkataraman, in ap-
pealing to the Government to restore
the Railway Standing Committee, as
was laid down in the Convention.

Sari T. N, Singh: (Banaras Distt.—
East): Which convention?

Shri C. R. Narasimhan: I am glad
the Users’ Committees are being inau-
gurated. I am sure goodwill will he
promoted by them. Finally, I assure
the Railway Minister that he ~an de-
pend upon the country’s support
through ‘thick and thin, in keeping
the railways a goping concern.

Shri Sarmah (Goaulghat-Jorhat):
Coming from a State, which is the
greatest sufferer in respect of trans-
port, may I crave your indulgence for
about ten minutes?

Mr. Chairman: So far as I oam
able to see. I do not think opportuni~
tles have been given to all the States,
to speak. To say that a crertain
State has not been represented in this
debate, is, not a. good ground
for calling upon the hon, Member to
speak.

Shri 8armah: I quite see that. But
the hon. Minister was pleased to ren
tion the name of the State in that cor~
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ner of the country in connection with
ticketless travel in the Council of
States, If I may be given five minu-
tes, I shall be very grateful to you.
Mr. Chairman: I shall now call upon
Mr. Nand Lal Sharma. [ would re-
quest the hon. Member to take as lit-

tle time as possible, because there are
others who are very anxious to speak.

Nt A o mat (@) ¢
THISE T gowTT s aet
TR |
AHISE] T JATTSAOAT THIR] A2TH-
R |

gaTfa #ERT, TEE A ' A
& foR & f5 a9 7 a7 9w T AT AR
four affyq sT 987 | F @9 § WY
oA AgeT F1 N | a9 F fod qurg
Tar g fF SR 9 T ad F ameT Y
FIAT THE Aq9A fawwr 9T s fmr
T I & T AT &, ST qF H 9T
g ST mfFa R AR
AT @ E | AT FT I A AAW
qfcares frar & soet st & off
o™ ST fFaTE ) Zw of amd
g f& w1t ® agom o S| sy
Iufa & art X FwE gar § )1 wwled
3o A AT gHIT 2 HT AR I
frz #X & s T wEw FEA,
gy Ffw 7 ¥ rEgar

st #f A W o @ AR
Hha FT R € f5 g & o fawmr
&1 foram Y @ET W AW g7 wH Ay
T T @ E O I § @9l §o Afew
feamar v & 1| 7 faait 7 =g sfuw
. feET & awa 5 fgard o &
&\ % gwwan g i ag WY 39 &1 Qw agy
£ 1 I & N FE FH AT QA 9B
9T HOR ATS § I & FTW I §IAT € |
A qgfa & e 7 ey e &
gifT feemd gu amt woa ot O afcardy

g afy ofatf s i s W W &)
femy & frder sem fr 9w gifr &
TF ¥ qg wrEAr o ame qE @A

wfed fr @ qeia o & sfeal &

fod qur gfeerd a8 ¥ g3 | g o=
T I F AT AT O @ &
fryha sofr & smidfodegnd fred

et 9t g A o gfewrd 3 @ @

s ant & g o gfeund T d %G
Tufy SEr Tafe arg EaTHEE de-
Awg g ErT N WA & fo el sl
A go gfaam @t s gt &, feeg WY
wgrea  @d ETwEsfer  (over-
crowding) & v &1 997 sl
# wFTT FIT gU I TE FT AT aHAT
feqfa sy & @rr it agt @
& FT AT F R E | 5 ¥ afafw
ot aw zfex awaT, @I ST,
g Aol & € ava 7 & 07 I
&Y fuw ¥ srfus T AT qeAT @ 0
39 fFTd #13 go oY 99 Y o v
Fr@aRFearg N A AT EE g
fs @ &1 R WA B W
&

Y T Y A R &7 W IS
T § aY & awwar g 5 fadet awwc
¥ @Y gu W 99 Y ARTAy gAY
# fRw § 3 99 ¥ wraAT @Y 99 &
sqaTT ag foaar f st ;g s &
foq ofaa a1 1 few oo =X =
@ fafada #ww7  (purely
business concern ) wWH AT
Ifeg 7@ & 1 TWaT ¥ gE &)X
gfawr & fod S Yox word @1 W
# 99 | T oA #1 A & fea
1 fafg wex  Izar wmar & AT
d¥ gz W 5w W AH & W WR
T WY ST &
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[ % wre wai]

gfeqreli & sy 7 sfus 7
Fgq 9 ft #%7 § +9 9% F gfawn,
= F qir 7 gfewr & foq s
FEIATE | 1A AT AiwGl & awg |
g faqiv ww W A § 0 fwad

Y Al F AT AR T 5@ HY M,

A § 37 e T § | 7 g JWaT
FF sowe gorgad @raaEr (class-
less society) amA & fod smamy
AT @& AR WA Y ag IfwEy
oot & foF g W E | gAY
X FoTEST QAR At 7 alY, FeTEe
FHTH TF HAT @ &Y A | I
W AT FER A § IgE, T, e84
-arfe FomEl ®1 TE g1 8% AT 99 &
T A & @ TeweR SEEE
Y FEET FAT YA AT F FAS
WY& ¥ T g, Wi W A @
&\ tafeq § frags w&a v sv v
qr ¥ qE A o e
FAT ET R T FIF F AT AL
Y AZ FATE | AT 91 e 7o
FaTEE, W ¥ asra fEd, Gy
SETT § AIEF T F AT FHET WY
g@fadz  (eliminate) #7 T
'HAA FE, TOEGT B ITA FT NAA
X, ATT =8 6 /T FoTET W TP
R faa & oand <t § wwwa § v R
FF A =W WAT A g9 AR dy
qTE FX CF TG THEIr FT & A,
I WHIK § UF TF FEATEw HT AR
g zafed ag FgT gu A faagw
FAT g fF oA ot & s sty
( orthodox ) &= wwt® amwex
war 1 fgfm amex ( drivk-
ing water) I wEF I @)
v ogr 9% 7 Fwar § adtErem

¢

i ¥ fork % ¥ T A A R
T A 1w & Frel Y srseT A o,
e o &1 o a1 wweor TaT Tifgd

fF AT T Y AR FeIEEIE AT -

qr sgEEE A, AT osrawdr F
AT A IT A W FAT § AR AL
RMWIR A ATE 1 A A I8
s § faee smater & & T sfgd
R a9q smafed e A ¥
FETQ ( category ) & Tt
&, dfrw agt Ot 1 A waew A
g1 g 2T &7 T W AT 4@
famar, g9 ¥ T30 *Fo2 grar § |

eI & gFay § § &1 a8
R fram s g 1 & Wit A
F war zafed w7 g fx oo
TE-FACIL FET AW H TR
&Y T auw Ahvaew & g frar
TETEAT FY ST & AT HT AAT F 1=
TATH AW TG § | TSTEATH qTAT ATHT Y
qTF % F A9 @F faweq § a1 w5
e & 1 9§ F 1 WY AR ergd
AT T &7 ArCFY fRar a1 3 ;gd
¥ ¥ & gTU gAIfed T X WY
I TG F ERO | QT qranATT WY
aga o srgfasmd fagea §, ag AT Ay
YSH TG AATTEHE | T I ATIH
A TE-FITIT BTET T ANTAT {4 3-
w¥ & fod s frar &, 9 s aar
g fF ag 39 gvd s § 7 @
ST, 99 9X FE A FIE FHAAEY
WY ot & foq o G qg | s
s g |

T TENTTRER &7 T4 FT 7T

I FT I IS AM T A GRAAT
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g fr ag 5% 1 7% gak faww &
a1 faewe @ wa aF f6 9w &y
g & ger A g a@r W
T AT OF TR AR ATy
¥ fou wiw F7dt &, o=g oW gAY
FIFX T AR W 4G T @ E
%9 ¥ FW Q¥ TG WEAT ar> wAr
& fawmr 7 av 5 FAT F oamw &Y
& ater QU FT AT TfEE

R ooz § 9 @y fawmr F wH-
arfigt # 3 ¥ Fg 37 o g i
HYAT 3@ FE qTC A FN F A @AV
R et quia aformor & afaw
W H 9w 7 fFar 1 Promotion
by seniority and complaints
by the staff, @ i X
grievances of the staff
ATR Fg | ToegW 9w F FE &
a1 faetar ar €, At agi EEE H T
WA Y A9 agT FH AT HIT A
o gon o o gy awe & arg fremr
AT AT AZT F ATIHY W g A Forwwr
I afis 97 IT@T LT FAITE &
T draredr L( seniority ) ST
At oK = ag g 5 agr o oW
afqw & FT9r gUA 4, ST a9 H7 AX
T faar man, W wdem w1 FW AR
famiy sqrer 3T =TfEd, FE I A
o dR & X afwe  (merit)
& grw zafs  ( Promotion )
TN & 999 & 19 § aga ¥ 9=
ST @ AN & T 9 afw 7 A ak
T e § oy g, QA ¥ g o
é,maﬁt #AY wERT FY g AT
arfgd |

TF qT HTF AT ®T FF §
@7 ( corruption ) wTanfx
F IR o aga S wg H &) g
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& AR T & 17 77 719 fE@mT AT
97, AT a8 9T & fam F % g Ay
g & fawmr & QA ¥ avag &
AT IuF qIX H A9 qEF I HFF A
fFar &1 it & o #r TaeTs fw
T ® QF afd § HH JaoEr
frag s o § A FT QAT
qOg & 42 gu we S A, 9
qregaTfEat 1 0HY FIT &, I9 7 qaSTEr
foF S & T woA AT oY, OF STeHY
AT FX YHeT O § 43 14T, I9 97
®YE qE ARG AEY a1, MY 49 I/
A 39 ¥ ¥ & oF X |iEw
AHz o o 9Er & ar
7ot aTe fo AT g 7 g7 fres
forar o A 9 99 a9 S o awdr
qY, 3R & &, IEw TR T fe
TqR I &1 i 9 T e &
§ %N ¥ 7 =T A g, N O™
T ST &, § A TF qIeTor 9 fes
g, 3feT 3w fr N gt T
# o« frFe AR 9 §9 aE IWT
AT & T ME ¥ F£Z T A W,
® &Y gwiwaw & sgm s ag st
AYT T AT IHIT 74T, e T
WG qHIC ¥ &edr AT, gferomr &
T ¥ I 9T FE I qE F@Tar
T @, T AN WERT FT A R
TR #Y i oo AT Ak A
o= § s afrw 7 FgF T AT BT
™ &% # qfoaw F qX awrg [T
AT AT TTT TZT FWTE |

sft wmw faryr W (STAIT) ¢
TATATYN e W1, Wy §  ogt aw-
aras AT gurd F gEey §, § qawAr
g fiv 97 & #rH gue gu & A wTH-
wfr g€ @ 1 fow g & st ¥
oz W e ff, o Wl qify



*941 Railway Budget— 25 FEBRUARY 1053 General Discussion 048

[+ Foae formgr wan]
ary & fF 99 a9 gETd T Y ||y
TQT °4Y L T AT FW WL AT
g F AR A FEga &, Y F AW
M Taors f o Al A g &
gt afew ag W 39 WG AT wH
€T 9T 97 § /o[ ff 1 39 g
WA W UF TR AWM NI T
( goods clerk) @& #w, &,
M g4, =9 gAR wWAT T
-q FHHTAT 9T, TG AT A HAF THFL FT
IEATAT IF IFT B | AT 4 A
&9 FY fgealy § & GaT 9wy w1 @
T 9q  wH gaT a1 fF @ oa
AT AFE g A, B a8 a®
Harg &1 @ g fF ogEard a@ F
TE TIOAGEF TH TZEN WY AT
T 39 A ey afeaqw A 7 &
T @9 gATO vEI F TR 99 F
T fra & 7@ e § A€ & wa A
LIFA ATH FT BT A ATTHR
Y ATAFAT FIA & T I &Y FE@EAT
e #T T wew g § 3o o
HT T €Y G &y g f ag e
Ta & yvort ff T 39 Oy X I
MW W F AR A qaE §
gt feard gt & o7 g g few
B I qferdt & qg § g www
qTYT TG WIOW AT, §T  AEA®
oF R T F A o F ar ol
7§ sreort et & TG ¢ forw S
R AT #Y § IR W aT H A
ar ¢ fF 3 § 9g> § = g g
ez TfE. Ay AH AT 9T A
07 § R Wy fow & 9w R A
fromguc e g ¥ dvage gwA
areT § A # WY foTEl A T §
HRK A7 e § fF qafeemdr § a5
KT Y AL Y AT FHTHT o]

@ & wrEaT &Y x9i e &, dfew
WA A Ay g9 AT HEF daAv
o< 3@ F=T F F AT HAWE I FEA
¢ B 77 aq somE AT qf & S w
Ig FgQ g & fF @ 7 A gEIT
R afcada gu g, Ta%T ag Aamq 74%
& fr e F ord s gurd
TAER AE & FAT ARG AV
AT & § ST =TT AT L FA A
feam & &\ st fi gk w3w de A
T JA@ET FAR 3eq W WHER §,
7g 3% & f e §, 7g g feam o
@&, AT g grm faeg & wwaan
gfF swaw og a7 I w1 IT F
o qur wguT 7E fad a9 aF 99w
T a ¥ g7 g agy qfw § )
TR §g & weey fym A = F#0a
| & & g QAT grew ¥ fAer #%
I & ATAT FIF FT FTHT FqGT AT
Rt w Fgmied ¥ a &
¥ fr 9 A wr argfard e g
frg s g Y asdt &1 & gaAar
g B sre dag aEErT 39 aXs wm
& AR 39 ) fem &7 FifTw =@
aY 7| 0 78 § 5 anfr € aga
TBAFHNI R ITFNE 1| TR
A oY fafreT g a@ w1 @
oI § gAY § W aga R e
(prompt) & T8 T gEw &
T 1 FA9T &, 7 7 frl amal & fot
o v o, 3 S g ()
el § I FY AT FH AR SEER
7% A8 I ¥ far A g awetal
¥ gx & faar | wEfed & qwwar
g f5 aga &t ¥ O § fomer ot
§ 3 forgr o wwar § SR SO F fel
19 T I & YT JEENT AT HA® §
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wifs 9§ a% afFr wgaw T gem,
& @ QT w7 ] AT § g fawrad
TF IA F g A G a¥A | wOW
XqaT @+ far 1ar § A< Stan o qamn
A1 § FAT 7 FAT ATE ST TIqT
Fifaat #1 qa@ g g ¥ g
Td gar§ #X 59 A % T 5 s avg
F g@ giawrd sreq Y gf & 9@~ g
7 qoTy T §, w09 (¥ qE N W
e & AT F AT Y WY E, TG 7
FH AR MY gAT & | A9 fea
JWE TR E, T v ghrer & Ty
T Al ey gfaarg gy vy
g1 g, T F o€ wAw g q%aT &
fF 7 7 wrafawar feg &1 & Y
H1fge, FF T #Y WA ¥ W Ay
g, 9 & % Iwew  (refrige-
rators) &ma W™ E SfETEE &
Ffaers aga @ g oY € ol
qift #Y Fga frea & & oY
Y FH FF F FOU FIF ]
T T@ I5AT q¥AT &, WH
& wwar & fr ogd @ W A W
srawfear & fr g &xm) 9 anfa
QY FT FAW & TW HX T TN
qut &Y T & % R g A fF warfRy
&7 g 337 QT forw ag & aeor &% 0
wft a ¥ & e & e ooy @A
FA] BT WET AT FT T TE IAATG
o W, ag 99 % &, Sfww ot
AT aga @ g & oA § ongt 9¢
Iy 2aq T8 &, IT WEY 9T FTH
anfear wreft It &, i agh a< WAy
TIYTC ¥ 74T §, ATy a7 A o
x| AT &Y qi AT T @ € g
qgr @Y & amar G, Hfe agt
< @, = f F A g
IT FY TCH S & AT AGF A& G
T4 R "o F 59T FE |

gt & g qX § AT v Ig
¢ fs mE arg ey qEled w1 wh
# faer 23} 9K I @h gAX #
Fodar & ¥ & T 9w A fa fow
fait 49 frores 27 &, A9 qE AR _wAl
q< @ & gt 9T @rer T A
Felt § W e T aq gu & gl
TR U QU T qoAT J9 § @
3 & T suw W fawr o A
T & |
6 p. M.

Ty TRy o e HE A
#@ #egmd  ( construction )
safq garedY w19 R §, I9A AT
FH TEE 1 T oAy & e
gAT AgT TAEATT | UF AGS  AAFL
 fr amt # Y Aaan A AR F A
qre | FifE gATL Few2d (contraoc-
tors) A yF # FA X aga
o dar =@ wmar & 1 gafed ot
gawar § f5 gF o Afc sw A7
o Tifgd 1 S A g ol
& A fir qamar wan fr AR o) o, 3w
# ag @ws ((scandal ) g
N AT TEIFH §F & I
a6 gu d wied ff T i & aw
TEaE NeeT § T § 1 rafeR
qget smafrwar 2@ AR sTHTEw
o 4% ®Y Y T7d, I F A T A AW
foar w1

" 7 Ere qr fr frg ey g
ewifa #faee (Planning Commis-
gion) & & qroT AATE @ I wwIC
A AN @ A gAR Jma
e, g SV 98 IgF @ fF arTaT
#1 qU far gar e §ar fe feed
gt & g@ AW AT & AT 5y
qq & awat | ofeT g § e fqw
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[#f swawr famgr W]

TR aR A e e oY v w9
@A ezd @ § @ a4y § 99 A v
g am A wow e 5 e
#ffs & fog ® srafiwar & € &4
TR oa fafaeet aga 7 7@ W
T o £ srafaenar S &1 4 ama
WEI T AT IUWT WY qA ATy i,
qE FT NG R & @ g H{)
LR GUNIE SE s G ch s
f& gt wfaw FEm F o &Y -
frar 4 & zafed sa 1 W gw w-
&) & qwma § fF ST aw
qW & g wr A § Agt W g
T AT F AT B JH A w4 fh-
war & 9 wifEgd @ 0 AT =W e
€ 5 T AT Il oY sger
21 # 99 F W F O FAE
TETE | AT A9 TH qET
s & Forer & IaaqR ¥ & & fgera e
qERIE A% WEH S IM & foq s
fod_w@  ( represontations)
Wk, ©F R ¥ G, @7 SwF
TwE, TRYE AR anfeafaay oY
Tw 1 o e 7 ag @ we
wE & 39 F Yo s arfeAndr wA
& | 8T w1 A oF FHEe ofar
(compact area) sm mar § 1
T, Heq AT S a5 HY 77
wTagl Yo w1 afamiEt @y & WK
Q¥ 3o F oW 3@ ¥ e awor
"\ ®F @ W ¥ g FE T AT
f& v or@ ot & o ™A WA
agi Tt WY, & wEgag f agt
¥o WTR anfgare @y 2

o #Y wrafwan & fod g7 W AT
¥ (grow more food) #% a1 w&T
¢ e & o W ow & foee W
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T Fagy yarr A g fegam
¥ 99 9 9gS UF dEd 9t
a7 99 F1 T FT AT FEA B
IEFT AL FT WG L g, JfwA
I A I9 FT YT 9 § ST
wfod aff gt fr agr ow & F
ft a9 qgi qi= ¥ wfq @ a(w fwer
At a1,  fF 3gr s A afen
&t 73 T4, HX WA 9FW afed
guTe g 14 5 agt aramETa & S a9
G AT TG TG FHAT AT | AT
Magiwa@rgea g fag ofar
#1497 19 § fors fovar &, g T anfearsdt
oMoy ¥ oag A q@ wd
g o= oo ferawe &A@
9§ AT FWWE q@ XA qES
g7 WE dRAT @t AqEA &
f 7gt sy yafed wem € agt o
T AT A e &1 W
& fow &Y srweet @ @ e e A
® g 92 ¥ AT &7 I #9 @Y
Y g 7 on ag g g e e
| @ AT o € 1w o g R
BN @ TG AW, IR T o weE
¥ ar wgar § 6 agi st s of
WMRAE W|WIAM T ENE T
T g Afgg e T Tw AR O
TATE B W § W WA T AT
SR g o & I
# fore T ATATE Ay TR Qv
TS 4 FE YRR Y AR @ IRT
TAaF A AN E |l T AW S for
T W F 99 ¥ W & fF e
i W IATW, TFE A Fed € fw
W fawear €D &, TN AT
FEY &, T WA AT Fgy §, Yo I
AT qgF WA & ST A § FE T Y
o 3o el 1 T g W ¥ A A

qE
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W & JoEr T AT AT g
IR &1 W wg O T8 TEY
grft, & wg =g § i agi oF 9@
Faf TR qod AT g1 qW A
gt g f agi o, @ SR iy
@ @ | e W oA
afew  aw@l qUEr @ &1 ST
W agan I g AR T F A
Fae g & fod fagre oan § an afesram
(Belgium) wmar & R #@
& agT T T g A g -
W&z (zinc smelter) #r, a@
AT 47 R Ofer %7 q9 ¥ a9y
fos R PN 1 W F IR
%o ZAR FIST AT AT FT FFqT
(consumption) grm WX &
T W Ferar g oo 7 o I
+ A AT § mive 87 § waws
FY o AT R oaog ¥ A &
@t fow Argw (Mines) #Y aoig
Far g o« fF gar agt & r
FY & I I THT q9T W @M AR
F g & I3 7E o 7« AT FERA A
e fr ga qm @R & fod FTer
drar 78 & & 7g G T g
AT qFaS F FAGT FY [THE w5
EEET FY qATAT ATET | 4G AT 3
F ¥ @ & 5 s9® QAT s Ty
T fow & s ag o € =7
IO W F I § TE 47 6T Wh
o qgf FL TERX & Q¥ afrer
qard § o & Igi & Sn Ay e
fom awar &, T fae Ty &, Sfew
# gamar § 5w Senfeamw
(Coordination) &@ arsT 7
¢ fmamgaafer ot o fe
g fra M yrafasar &1 swre ey
g gearfas @ & IO ewl ¥

495 PSD
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forra & 3 ar wwar mafwa faed
qfeR, aqc o ggar  fogrew HT
e § Y gw A srafawar A fed
R AqT AT & fog & da&Ar
TR & @ N A s A
gy ¥4 a9w ¥ A It fr @@ Arq
Y w7 o § Nwe v fRarmar g ?

Toreqr wrer froer gam §
FARFATT 7 &7 qog q o
g swww s frew
g TR § a8 Wi few g T
gRT 9F AT ¥W &' ARE AE) H4GT |
TEEI™ 7 FATN o0 &7 I g #Y
N1 3 oo g o A W =R
N agig )l o aw g e
W 4, vz v W T G ), T
AW EAIR TgT A TG 7 W & @Ay
Frrwawar g sed ( Priority )
g & Sy )

It ZHTY MY X T A OF A
gaTY €, 99 ¥ fog Y & qo w1 o
Imfeq waar § o iy & enpw 2fae
Now e, s d T a8
R & sy fod a3 T A g
wivd s ¥ Fw st g 7gt fgd
wTaT & aEw e oY g qg A&
gr =rfgd fF 97 F o fgr & By
wTE |

¥ 9o & O a1 i FEAr
=g g 6 g ag age @
gafed a= g et & fF agi o gwrr .
W dex dw (Metre gauge)
¥ & o foaar wrger A agi amar
¢ ag &TT AW ¥ I & wafod @@ W
qq AR F THEST &) FT NT@ T AT
FCXATE | AT W I A 2AT
Tifg@ | A wweT W1 w0 feEr
& I8 & Wt AT T T FT A,



949 Railway Budget—

[t awa farg waaT)

g7 W AR ¥ TR & @ 9T FR
fecar drqgar & Fger A ar
qET Y TEEY A% & A &1
aE ¥ AR FT IR T TER Q|
§ B & ¥ 9 ¥ W fomw
(Revise) st =fed | ™/ W
eI #Y T T TIENT & T Il
FE FTHFW &1 T A WA §,
gt &W & U &, S g @ fer
g W ¥ fore wéfdza (Sec-
retariats) & ag ¥ %Y q9 ToeA™
¥ qeqe § oY gf €, o frgeaa A
o T T THT TG H WA § a8
ot AT ¥ g ¥ a gk & | Aw
qT orEl ey v F & fee ot
IR AN PEATE 1 A W I
fir WA N W wRIE AR ag
w9 g =IfeEd |

T8 T B T W1 ST T
afi g1 @ AT W IAR [\ §
fiF oo @ Tww frar

Mr. Chairman: There are many
Members who are anxious to speak.
If the House agrees—I may allow only
10 minutes to the speakers who will
speak henceforth,

Several Hon, Members: Yes, yes.

Shri A. V. Thomas (Srivaikuntam):
We have been hearing a lot about
bottlenecks here the last few days and
I thought that I was also caught up in
it.  Bul, thanks to the whips, I have
been able to arrive at my destination
at least on the third day.

Let me at the outset pay my ~om-
pliments to the Railway Ministry for
the frank and open manner in which
they have presented the Budget to this
House. Their estimate, I feel, is
really an optimistic one, but. .t the
same time, they have not failed to
point out the difficulties that may be

experienced. I also admire the
courage with which the Report
of the Public Accounts Commit-
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tee had been circulated at the
same time, because that has given a
lot of material for many hon, Mem-
bers to talk about. That cdocument
is not a very happy one. The mis-
takes that have been committed had
been pointed out. I sincerely hope
that the miscakes of the past will not
be repeated and that the Ministry
have learnt the lesson from these Inis-
takes and in future will not commit
these or other mistakes. I hope they
will also try their best to remedy the
defects pointed out in that report.

It has been said in the speech of
the hon. Minister that earnings from
both passenger as well as goods tra-
fic are coming down, As regards
,passenger traffic, especially the third
class. the estirnated amount is given
at Rs. 90 lakhs, I would Jike to im-
press upon the Railway Ministry that
they really must do something to re-
duce the third class passenger fare by
at least ten per cent. This will mean
9 crores on the 0 crores estimate.
Well, you have a surplus of Rs. 9
crores according to your own esti-
mate. Railway transport has been
acknowledged as the public or com-
mon man’'s transport and ‘the M’ nis-
try should not look to the third class.
passenger fare as a revenue earning
fare. 1f they can Budget even with-
out a surplus, it will be satisfactory
from the point of view of this coun-
try. I therefore specially urge on
both the Minister and the Deputy
Minister to consider the matter very
carefully and afford relief to the poor
third class passengers. I have ceen
in places, ‘where people have been an-
xious to travel from one place to an-
other to see their relations, at a time
of distress or on happy occasions, be-
moaning their inability to pay the
fares. The State has provided a
means of transport for the common
man but at the same time the door has:
been shut against him because of the
high fare.

Ag regards gocods traffic, there is
money in this and I feel that with
careful handling freight charges or
the earning on freight could be increas-
ed to a greater extent than the 2 or
3 per cent. that had been mentioned.
Everywhere we hLear complaints about
shortage of wagons. Of course, I re-
alise there is a chortage of wagons in
the country. But I feel that grea-
ter attention should be given to the
intelligent use of these wagons, to gee
that these wagons do not move empty
from place to place. I remember dur-
ing the war there was a slogan “keep
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moving.” I feel if our railway auth-
orities look into the matter and select
some of their own experienced
men who have been serving the rail-
ways during the war and put them on
special duty a lot could be done. For
instance, we heard some time ago that
in the Sindri Fertilizer Factory there
were about 80,000 tons of fertilisers
lying in stock., I am not quite sure
about the figure—but 1 think it was
80,000 tons. It has been lying there
for months and we all know that the
80,000 tons was not going to be
consumed in {hat particular area. It
had to be taken to various parts of
the country. 1f the Commercial De-
partment of our Railway Ministry had
been alert I feel they could have got
in touch with the other Departments
concerned and moved the stock mon-
thly or so to important centres in India
from where it could be distributed to
the smaller places. This would have
helped to get the wagons fllled up «nd
also satisfied to some extent the necd
for wagons. Everywhere we hear
this shout for wagons. If you go to
Tuticorin you hear merchants com-
plaining of lack of wagons for moving
salt. Go to Madras or Bombay or
anywhere, there is the demand fnr
wagons., I know it may not he prssi-
ble to satisfy the needs of everyone.
But it may be possible to satisfy re-
quirements to some extent, if proper
and intelligent use could be made nf
wagons that are there,

Reference has been made to the
Chittaranjan Workshop. As hon.
Members pointed out we are proud of
our achieverhent here. But it must
be our endeavour to manufacture cent,
per cent. of the materiais in our
country itself. It was pointed out
that as much as 70 to 75% of the lo-
comotive parts are now made in india.
One hon, Member pointed out that it
might go up to 85 per cent, during fhe
next year or so. But I would be
very. happy when I hear that all the
parts required are manutactured in our
own couniry. There may be difficul-
ties about patent rights or other mat-
fers, but these could be got over.
Even i{ we have to pay large amounts
to purchase the patent rights we have
to do that.

In regard to the construction of
new lines, the railway line from ¥rna-
kulam to Quilon has been sanctioned
and work on it started. But the very
important commercial centre—Alle-
ppey—has been left out. This town
should somchow or other be connect-
ed up. I also suggest that the con-
struction of the Tuticorin—Trichen-
dur—Cape Comorin line should 2e un-
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dertaken. One imporfant suggestion
I wish to make is that an effort should
be made to provide the country, es-
pecially small places and villages—
with narrow gauge railways, There
are thousands of miles of lines which
are required and if every Member had
the opportunity to speak. each cne
would have suggested a hundrad or
more miles. Surely some of these re-
quirements can be met by the laying
on of narrow gauge lines. I com-
mend this to the consideration of the
hon. Minister.

Shri Sarmah: I need no apology for
taking up ten valuable minutes of this
House. Some of my friends, as [ was
rising to speak, hinted that I might be
speaking for Assam. But if 1t is
thought—that I am going fo speak
only for Assam, then I have been
misjudged. The first and foremost
matter of importance that I would like
to draw the attention of the hon. the
Railway Minister to is the State of
Tripura. That North-Eastern purtion
of India, leaving aside the people of
Punjab and Bengal now included in
Pakistan—has suffered the most on ac-
count of the partition of the country.
Specially so in respect of Transpo:rt.
Tripura is a Part C State. It was for-
merly connected with India by rail
through East Bengal. Now after par-
tition Tripura is completely cut off
from the rest of India except by air.
lately a road was being constructed,
.this has also not been completed till
now.

I submit that if the Railway from
Karimgunj which runs to Kalkalighat
now is extended by about 20 miles to
Tripura this State can be connected
with the rest of India. I commend
this ta the careful consideration of the
hon, the Railway Minister.

The hon. the Railway Minister in
the course of reply to the Railway
Budget debate in the Council of States
was quoting figures in respect of ticket-
lesg travel. In the course of it he men-
tioned Assam and said that he felt
shy to give the number of ticketless
travellers there. It is heartening to
find that our Minister feels delicacy
or shyness. How it is to be devoully
wished that highly-salaried adminis-
trative officers of the Railway Depart-
ment would have the same refinement
in their conduct and action. 1
submit that if the number of ticket-
less travellers is high in Assam it is
due to the planned action on the part
of the railway officials. How do 1
say that it is the result of the planned
action of the railway officials in that
part of the rallway passing through
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Assam? The counters for selling
tickets gre not opened till about the
time when the train actually arrives.
That is deliberately done. And when
the train is about to reach the station
the counter is opened. It is mostly
either the Mymensingh Muslim settlers
or tea gardep labourers who are the
victims. Some oi them might have
come half an hour or one hour earlier
or even much earlier than that. But
they do not find the counter open. ‘At
the nick of the time when they have
not been able to get the tickets some-
body comes and says ‘“you get on".
Somebody, either the ticket. collector
or somebody else takes the money
and they are hustled into the train.
May be these poor fellows have to pay
the fare again when they are detect-
ed, That is the sort of thing which
is prevalling in Assam. I hope and
trust that this aspect of the matter
will engage the attention of the Rail-
way Administration and that things
will be mended so that the passengers
will not be driven to the desperate
position of having to travel -without
tickets,

Also as regards discipline in that
part of the country, namely Assam, it
needs looking after., Most of the
subordinate otficials belong to a sys-
tem of thought or, may I say. ideology
which is not congenial or helpful to-
wards either discipline or the social
side of matters. Public memory is
short ,but it will be remembered that
it was in certain Railway colonies that
some police officials were murdered.
The only suggestion might be that if
the higher officers would look to the
discipline, things might improve. Now,
I may say from my knowledge deriv-
ed from responsible railway officials
that when railway officials are unlaw-
fullv detained in their own room Lty
insubordinate junior officers in the
railway station and is complained
about it. the complaint does not reach
the highest official; because the inter-
mediary officials do not want to dis-
close these shortcomings lest the sup-
erior officers might find fault with
them. Thig state of affairs can be
fmnroved only if, on an all-India
basis. some of the rallway officials are
transferred from one zonpe to another.

1 compliment the hon. the Railway
Minister for his frankly placing the
budge¥ before us. Since a long time.
I may say in my memory. [ am drding,
for once, a budget which is under-
standable and appreciable. Everyone
of us appreciates that the hon, the
Rallway Minister is trying to do his
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best in the circumstances in which he
is situated. But.I want to usk one
plain question of the Railway Minis~
ter, and I hope he will give a plain
and categorical reply. What is the
policy of his Ministry towards that
part of 1India which is commonly
known as the North-East Frontier
Agency, Tripura, Assam, Cooch-Behar
and all that big slice of India in that
corner? What is the policy? I the
Railway Minister says that improve-
ments can be effected in one zone
after another zone, that is understand-
able. One would even appreciate it.
We would wait for things there to im-
prove. But if it is the policy of the
Railway administration to effect im-
provements in all zones at the same
time, then we are very much disap-
Rointed. For, what is the plight of
transport in that area? The life-line
of Assam formerly was, by and large,
by steamer. The two steamer com- -
panies are owned by British concerns,
the I.G.N. and the R.S.N. And ihe
steamers that ply to Assam through
Pakistan are manned by Pakistani
nationals, each and every one of them,
The Serang is Pakistani, the crews
are Pakistani nationals, For one
thing there are strikes. And then
the steamers plying to Assam were de-
tained whenever the Pakistan Govern-
ment wanted or felt pleased to do so
in the ghats in their territory. Then
what can Assam do to have her goods
through?

Of course the Railway Link runs
through Indian territory. It is to all
appearance very smoothly working.
But might I request the hon. Minister
to examine and satisfy for himself as
to when the parcels or goods that are
booked for Assam from Calcutta resch
us by that Link? Let him satisfy for
himself. For, he is as much interest-
ed in that part of the country as any-
body else in the House or as I am in-
terested. Let him examine it and
satisfy for himself. Goods take in-
ordinately long time to reach Assam.

Last year the hon. Minister was
pleased to say that a railway bridge
over the Brahmaputra was under con-
sideration. There is a bottleneck
there. Subsequently something hap-
pened, and we find a different version
of it. The railway bridge over the
Brahmaputra is an absolute necessity
from the security standpoint, from the
standnoint of the development of the
region and from every other consider-
ation that can be thought of in the in-
terests of the country. Let the hon.
Minister not take advantage of any
difference of opinion as to whether it
should be at Pandp or at Jogighopa
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and put it off. We are all unanimous
about one point: let the Railway En-
gineers find out which place is most
suitable and let there be a bridge there.

Finally I would submit, let the hon.
the Railway Minister be pleased to
travel by this Link to Assam once. 1
know he will have to spend six good,
valuable days to reach. I know it. But
let him find out things for himself.
I do not think that any of the high-
ly paid officers. drawing Rs. 3,000 or
Rs. 4,000 per month, would care to
travel by that. But I know that Shri
Lal Bahadur Shastri would not mind
the troubles of travelling by such an
inconvenient route. Let him find out
for himself what is happening in that
part of the country. If he goes in-
cognito, well and good. If he cannot,
let him go as Minister even. HHe will
find out what is going on there., We
are not clamouring for more lines or
for more amenities. We are just beg-
ging of the Railway administration of
India to look after that part of the
country and ensure quick movement.

It will be remembered that the Japa-
nese captured Kohima, which is only
about twenty miles—as the crow flies—
from the nearest railway station or
not even that much distance. And
the British and American might com-
bined together had to work for four or
five months to carry their goods, arma-
ments, guns and soldiers to dislodge a
few hundreds of Japanese from
Kohima, That way lies the danger
to India. So when I am pleading for
transport and communication to Assam
I am doing so not only for trade, com-
merce and development of that region
but in the interest of the whole coun-
try, and I hope that pointed uttention
will be bestowed on the matters that I
have raised here.

Shri M. D, Ramasami (Arruppuk-
kottai): Before speaking on the Ralil-
way Budget I thank you for having
given me this frst opportunity of
speaking in this House. Because of
not getting a chance to speak in this
House, one hon. Member of this House
went to the extent of asking me whe-
ther 1 was in the Upper House! I re-
quest the Speaker to allow some time
to the new comers

I am here to roint out the need for
providing a railway link to Arruppuk-
kottai town which is in South India.
Thig is a town with a population of
more than 50,000 and a Dbig indus-
trial centre and I doubt whether any
other town is there in South India or
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elsewhere with such a large poFula-
tion without a railway link. It ig 11
miles on the western side from the
nearest railway station which is
Virudhunagar and about 30 miles
south of Madura. What is more, the
area around this big town and the
entire area towards the east of it, up-
{0 the seashore about 6000 sq, miles,
is without any railwey link at all
The result is the area is undeveloped
commercially and most backward
econcmically. Bus routes are also
very limited in this area.

The question of a railway link to
this town has a history of its own.
A proposal to connec*, it with Virudhu-
nagar existed so long ago, ie. 40

“years back. I remember to have heard

when I was a boy of a survey having
taken plece for connecting this town
with Virudhunagar but for some rea-
sonn or other it was dropped. This
town wars on the projected line bet-
ween  Virudhunagar and Mana-
Madura, during the years 1930-39.
Probably due to war, this project was
dropped and ever since it has not been
reopened. There appears to have
been some correspondence for link-
ing Mana-Madura with Tuticorin via
Maniyachi and linking Arruppuk-
kottai but that also has not seen the
light of day so far. In spite of re-
presentations which have been carried
on during these 40 years, Government
have not paid their attention to this
important line. I am rather surprised
at the anxiety on the part of the Gov-
ernment in linking very small villages
like Arantangi and Karaikudi rather
than connecting such a big town as Ar-
ruppukkottai with the nearest railway
station. We of Arruppukkottai feel that
vested interests of the western part of
the district which had advanced indus-
trially as a result of the railway link
are behind this palpable omission.
There are unfortunately some instances
to prove this. The Arruppukkottai
Municipal Council of which T am the
Chairman, passed a resolution in 1950
requesting the Madras Government to
recommend the formation of a railway
link to Virudhunagar but the Govern-
ment of Madras turried down the propo-
sal. They said that Arruppukkottai town
has got very good motorable roads
and that they are sufficient for the
present and that no railway link is
necessary. The reply appeared to be
obviously curious and funny. The
Council proteste?l that if it is argued
that a railway link is not necessary
where there are very good motorable
roads. then surely no town in India can
fight for a railway link at all. The
Government stood firm in its
obstinacy, however, and sald it saw no
reasong to reconsider this view.
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My humble request is that owing
to the importance of Arruppuk-
kottai, taking into cons'deration its
population, its industry and its proxi-
mity to Virudhunagar which is grow-
ing into an industrial town, the ques-
tion of linking Arruppukkottai with
Virudhunagar or forming Mana-Madura
Virudhunagar line must be sericusly
considered and put into execution as
early as possibie. It is not a new
scheme that I am [putting forward.
The scheme has been there for a long
time in it; séveral forms and only Gov-
ernment will have to apply its mind ‘o
consider it,

It is significant also that we find
double lines in ceveral parts all over
India. That portion of Arruppukkot-
tai. and the area east of it however
Jds withcut any railway link so far.

Annthey’ voint about which I want
to speak {y the snomaly in regard to
catering in the South Indian Railway.
There are now estabilished on the
railway stations in the Southern Zone
two kinds of restaurants. vegetarian
and non-vegetarian and monopoly to
sell coffee is given only to vegetarian
stalls and not to non-vegetarian stalls.
Knowing that the non-vegetarian stalls
are patronised most by the travel-
ling public, the monopoly should hava
been giveu to the non-vegetarian
stalls and not to the vegetarian stalls
People going to the non-vegetarian
stalls for tiffin are forced to go to the
vegetarian stalls for taking coffee. 1
think it is high time that this anomaly
is abolished.

7 W Qo qaow!w:mﬁt
o, wrAfg Ima fawra & WAy oY 7
T, /434y FT Y dar Jw far
AR IMAR . ¥¢ FOT M A T=T
ToTt ¢, 39 ¥ folt ¥ 37 A yAE
Zam g 1 warifa o, WA F e
AR & gWY gw dE fr Fw gy
g & dgac 1= & I JraEd
forefy stz 3 ¢ AT a9 Q4R F ag Wi
TR O & o Ry gyR
# a1 T AT A e ugy
Med wyagamA T fr
gk wEt § Wy gsfy o miy &
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gt faem o g el T ¥
TAED Y o 77 T K @, a7 @
Nag@meNgat @ Faw
@ agodr AT g aw ww
FTAT 4 37 #Y 9T 737 feay wm@m & @}
T aga asTEd fRar g1 g]ve-
¥Q # R agt ot §¥wrT 3 (Pas-
senger Trains) #f ag sy
IR 9@ &t 985 faeaw (38765
million ) o, s@ &7 24243
§ g a5 &< A g qiF &
wET fAega @ W™y § 1 W e
AN FY @y ge ag AW oW
o & W (mileage) ®
2y GhY &Y AR GO H R G Ay
afggld) =@ & arg ara N 77 fesd
frat o & fod o frd 3 & Al
I § A gfaurd qanfedd #v &k §
I 9E A A@Y g AT YR F w4
FAq N FI GQ 98 A e o9 &
fesal # o T AR ¥@ F arg @9 AR
W X wifwit & ol gfaard & o
Y ST, Tt faamugl #1 a Ty,
NTEH] FT aFAT A gFAT, faorei
& A7Ar, & AR HIHGS, T A
A FAvew Far § B oamaw §
Wy § wga wwEdw Fw fear &
AT 7@ T I qoe I T fear

FRNEEF § | fmaugl &
YA *Y FEegr, AR F e W
STAEQT TAT FATAT T T FH FA T
s fear mar &0

Tl oft, ¥ & arerrAT AT TR
vy o Y ¥ far wmm @
Wik o ey qg & e ¥y qafew
srera-=q wuer (Public Accounts
Committee) & ¥ firrr &, e fefret
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Fagr R AT g mir 1w,
TRY Zréy FeY, 2owr ATHET AR
fatmda & & s ¥ od wEm
f srrfer &7 &y 9 &7 swereqy 90
TE g A FY IT g7 FT TG W
fo® s | T g vafes awreew
FREY 7 A FoqlE & &, 37 @y Fead
it ofe gw 33 faamn ¥ 3 3% 99 0%
¥ A faaX @Y gF wew gy fr
Ffarmg agi ¥ e g€, #7 &
g8 AR Fq oOF g%, AR afeqay wy
feamar garr & srw w7 A< & 0
W 1 qg wasq A8 5 afz #r8 vy
gt ar 37 &1 faay g o gk Ay
FAE | AT F TIET T 4 FAK
g fr ofs o} Qefafrdem (Ad-
minijstration) #, g & gwalx
F AT Wit §, afeaat g & oY g4
T I "a qEl FT AYEAT R
AT F FAT EN TW X EH °T B
faear €

oty Y, x& & g § a9 F
78 74 7% ¥ AEAg §f W A
2 ored wEar ¥ fgmelr i =T ¥
FrTa AT uE & Feq Ay g A I
gaar a9 F W W AT @ I
HYFTHT A1 § qAATE, T F AT HrE
oY T A v A § Fera g & g pATOS-
M afgd1 s d
T FA AT E 5 & &
gzl 9T IFF Y 7d W e
TS & & T AY A T A T FAE
AT HT IQ & WY T AGT AT A AT
g 7@ ¥ wow i ¢ f o g o
wAT & WAL § I T T FW FA
qiit |

(i) Extent of corruption pre-
valent among varioug cate-
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ories of Railway employees
1{1 their dealing with the pub-
C.-

(ii) Methods adopted by the staff
concerned.

(iii) Causes of corruption.

(iv) Responsibility of the using
public.

(v) Defects, if any, in rules and
reiulations which leave loop-
holes for corruption.

(vi) Remedial measures, both ad-
ministrative and legal, to
eradicate this evil in all its
aspects.

7g I ANF § IT FT T Wiy fae-
T AT A WA AT g EAT
qrea & | # Y 9g wg F gd Ay
=T Y T@F FT YT FIHG FT I
FETAMET | &R fa=e a7 wifgd
fir gd foraeY i € o @Y € AR
wrT SoY AEYET A A § fF Ay
g § afe 99 & wu) o1 fesardy
&Y AT &Y g A=Y A ¥ I FraaT
Farafe ofY, & 3y g § 6 ag e foaw
A gw qaE § ST W AT FIC AT
w1fed AT IF Qo FEAT aIfRgd | g
@ afeaat €, acad fawad gw
freeft & 39 &7 AT gW HIT wAY
RS B TAOET, W T AT AW
FT WITRT WHT FT THA § A TER
 wez g @y & faw dw
w) feoroly w7 § Fd T T

gaafy o, x@ & ag F a9 ¥
% fir far fewe wo weil & fod gere
3w o =g F wgt # R A
gfe &k o At (Special
Magistrates) ¥t wzx & & #
Tl § 1 ¥few fd X F o -
wéd @iy (Head quarters
Squade) v #x ¥ ¥w T*
wr o fiy ¥ W TR WY
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Wi €T & A 5 wre feve 9%
AT §, I F FAX ug FTHAEX EAT
TR TG E T IR AT FT H IA B
¥ o frar v & W v far fee
i o § @ fm #y @y fowe
woaeg (Ticket Collectors) e
TFEIRE |  TWAAT A Ug @A™
¢ fr g amt 9@ FT WU IO T
iRTECEagT A aw g1 A
WA TG T GG IATAE 16 I 8
greaEl § WY fF so &Y quA #e
go arfo (V.N.IL, ) o €0 ardo
gze (EILR)TEwe g @ #d
TG TN TS &, I F] I B A HA
wfEd |

gt Y, & & SroTa TEN AW &
foq oY qtAT 9T FT AT AT 47
oY fr ga FweY A Feale & wrew e,
# g7 IR E FF A FEE AW
% fod &% 3F qedlaT TAET Wifgd
arfe 1% feefr frew &t Y 9@ &
TIA |

watafa off, @ 7f grwdw W
(Express Trains) & 2342-4R
q g :  feedt & doraver, W ¥
Fohar A Flegre § i M
™ g ¥ § 39 Y qE AT ]
qrEaT § fF se & A oFve 3 e
¥ AMYL qF AAE, I¥ Y afe =y
FOFQ TF 97  HT A I AR
FoH aF, &1 Fad 61X T e et
g1 w & a9 §re TEgR ¥ ¥ A%
T@T TF A (¢ W v og §
A I ar e g AT g1 wE
AP AR AT AN §, FOw A
HY ¢ THAF ARG § |
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TR T OF ST orgA ;Y A fewemw
A Fer A0 F frod W & o
& WA | T & Y & §19 OF 3
feorrge & & FX & AL, €, BT
A wgw @ s a wfed ) F
e § PR R QT A wef aw Q@
A T &, g AE A FeT ¥ F
FT O aF @ d¥mre I W §
e T ¥ wEr aF dEl GEE
S qodr 3, UF usww@eA ¥ AT
g AWMF S F1 Fa o fagma
Fed § | feomgy H@Ewr eTE Sy
¥ (survey ) & mm g I W
ST 2R FY FAT HL |

# 919 ¥ g & O FEO SEAT
g7 AT \E FI F A T BT 7w

( First four years) #t &
e &, qu T, 2R¥0 ¥ ¥ FT Y
@ {j4 L aF, I H A AT &
g asgmgfFoaagd O a@y
aeqga  FT Afgd | IF AEH
Y ard qarg T § ¥ ¢

No. Chapters

1. The Situation during 1947-48.

II. Resolving the deadlock and
Liquidating the Bottlenecks.

III. Railway Finance.
IV. New Separation Convention.
V. Fareg and Freight Rates.
VI. Towards Better Services to
Public.
VII. Railway Reorganization: Re-
grouping of Railways.
VIII. Railways and their Stafl.

IX. Development and Forward
Planning.

X. Conclusion.

g W NN E, o N ¥ Ew T
W TR § e T awtF oY gk ey
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(English translation of the abov
speech)

Giani G. S, Musafir
Mr. Chairman, as time is short 1
would just say one or {wo things
directly without introduction of any
xind. It is an admitted fact that the

(Amritsar):

Railway Department has made consi-,

derable progress. The public also oc-
cepts this view. I am musafir (travel-
ler) and spend most of my time in
safar (travel). Therefore, I claim to
have some knowledge and experience
of travel and I hope the hon. Minister
would give special consideration to
what I say.

‘)ne thing about the Railway De-
partment ig ocertainly commendable
and that is that the Railway Depart-
ment has brought about a change in
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our impression of time, which we have
hitherto held. When two friends
used to meet and fixed a time for their

next meeting, they used to enquire
jocularly whether that was to be
Angreji Time or Desi Time. But it

is a fact that we used to care less.
about time. This impression is now
changed, I am happy to note that
the schemeg initiated by the late Shri
Gopalaswami Ayyangar, the previous
Raillway Minister and the work done
according to these schemes has = beem
consistently carried on, and as L.
Achint Ram has said, even extended
by our present Minister. I would also.
thank and congratulate the hon. Minis-
ter for giving full consideration to the
suggestions made by me from time
to time regarding Punjab and its
sirctegic importance as a border pro-
vince and for constructing a line from
Pathankot to Mukerian,

An hon. Member just referred to
a District headquarter, where there
is no railway line. It is our mis-
fortune that the capital of our pro-
vince is also distant from the main
line. You have. of course, paid atten-
tion to this matter. The hon. Minis-
ter said in his speech that after con-
ducting the necessary survey Chandi-
garh would be linked with the main
railway system, and that he had made
provision forit. Tomy mind, it would
have been better if instead of putting
it under the head ‘Survey’, it had
been put under the first head of ‘New
lines’. The need for linking Chandi-
garh with the main railway system
is greater now because the capital is
under construction at this time and
it would be a big advantage to Gov-
ernment. Of course, this advantage
will be there even if it is linked after-
wards, but if it is done just now, it
would be more advantageous. The
piece of land involved is three to five
mileg long and work isin full swing
there. If it is linked at this time, there
will be much saving in regard to trans-
portation and labour.

I would also make a suggestion re-
garding the addition of an item under
the head ‘New lines’. A long time
ago it was decided that in Punjab,
Batala should be linked by railway
line with Hargovindpur and further
with Butari or Beas. A line from Batala
to Qadian already exists. For its ex-
tension, the land had already been
prepared and other work had also
been done, but it could not be com-
pleted on account of the war. It
gshould. now be completed. I suggest
this for two reasons. From the strate-
gic point of view, if the line from
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Batala to Qadian is extended t6 Har-
govindpur, Butari or Beas and fur-
ther on to Patti and Khalra, the
very great need of having a parallel
line would be fulfilled. The second
<cnsideration is that this tract is very
'fgrtUe. Punjab is an agricultural pro-
vince but on account.of purtition, it
hag become deficient in many .res-
-pects. These deficiencies are now be-
ing made up and there has been consi-
derable activity in jconnection with
the Grow More Food drive. If Har-
Lovindpur, which has no means of
conveyance, is linked by rail, it can
develup into a big mandi. I would
therefore, request that full attention
should be paid to the matter of ex-
tending the Batala-Qadian line.

The hon. Minister has stated that
ther. has been a fall in the revenue
from goods traffic and he has attri-
buted it to slump in business. I hold
different views in thig matter. I
reached here from Jagadhri only
Yesterday. It is a very good industrial
towwn. My enquiries there revealed
that two thousand wagons were re-
quired for the priority goods accumu-
lated there, but for the last three
months no wagons were coming forth.
‘There is no regular booking. Thou-
sands of maunds of goods are broughlt
in trucks causing great loss to the
Railway. I have no time to dilate on
this point. but this matter needs
urgent ettention.

Regarding corruption in the Rail-
ways. I agree with Shri Tandon that
just like other Departments, it exists
in the Railway Department also. But
I do nuec agree with him on the
mcethod he has suggested for its re-
moval, So far, as the bribe-taker nd
the bribe-giver are there. corruption
cannot be eradicated from any De-
partment. But I do not think it is
correct to say that it is due to the
junior officers being promoted to
higher posts. It would not be fair
to bar promotion of those who have
served this Department for 20 to 25
years simply on the ground that being
very experlenced. they ‘would be
very adept in taking bribes. I donot
think it is justified. I am of the
opinion that the persons employed
should be good and honest persons.
It does not matter whether they have
been appointed to the high posts
directly or have risen from the ranks.
But it would not be proper to lay
down the rule that junior officials
are not to be promoted to higher
posts. I agree with him that public
men should be appointed to high posts,
but it is not necessary that every high
officer should be a public man. as
therc can be no greater public man
than our hon. Minister and they are
higher thap the officers.
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I would say one thing more and
then conclude my speech, It is about
the new coaches. It is true that the
Railway Department hag become very
punctual. But it is also a fact that
the new coaches are very uncomfort-
able. In these coacheg one cannot
stand up without the ceiling touching
one’s head. I felt this discomfort my-
self as I am g tall man There is no
room to step inside if the compart-
ment contains the luggage of four
passengers. Of course, the amenity of
a bearer serving drinking water is
provided but the accommodation in
them is too little. During my journey
from Bombay, I felt this discomfort.
In the new coaches, a short-statured
man might be accommodated but not
a persun like me. As there is no time,
I would conclude now, but I would re-

quest the hon, Minister to consider iny
suggestions.

sft o Wro mret (wmgEe-fafy):
i wamefa Y, = w99 ¥4
ffrresraas @ ™ §. ...
Mr. Chairman: Let the hon. Minigter
proceed with his speech. If he does
not finish we shall see whether we can

sit further. If the House agrees, we
shall sit up to 7-30.

ft Wo o TER a'ri'mﬁu
gt Y, & 79 saHT ¥ ¥ foR
AT FY AR XATE | IO FT AAL
FUIFEMAE | Y T HTH HB-
T e gorerTArd g &1 ¥ AT
i g9 faa T A@Ar g 1 #
Y TES T F eI Y AH
ST T[HAT AFACE ) AL AT
e it 78 Y qR AT g Ee
FF | OfFT mHF I ¥ I F
g3 fadet § 1 O wa g7
forrr & sasTr=T #Y gAT A faam
¥ W ¥ 74 § A g qEw
£ fir WX faamr & maddz arw $fear
(Government of India) & #x
gq fomal ¥ afgs wezma )
# gAY sri@l T OF ST AT ATHAT
T FQTE | A TORER ¥ AT
a1 @A &7 e fF g gt
et 22T AT A AE F AT A X
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[#r o $ro- mrest]
FHFTA A T3 vgr AR I FOE
#z (compartment) ¥ 37 FT &3
o forer F A daram) 99 R PR A
9T &o &o #rfo (T.T.I.) smm o
99 7 wiw Y ¥ I¥ qrEA F v fewe
affar) SyAFHFETF aE A}

gha s fear § su ¥ am da1 g1

AT AT FT AG AL F 7 741 A IA A
vy frow ¥ =W 3o T v
WA A g | wa ag wdY Y
TRAFAY H q¥1 1 3T 7 4g Frorg g
o a0 & g fFmrur ags faur o
¥fFT @8l ©F .57 as {7 A
AT 7 & &7 [T gAT | W F g T4
A# I HrIAT FY F40F T T BrE
fear war 1 waAr & o & IEe g
Fmarde gl W3 wy qurlw
A HAGZ | Far gF gA YA FEA
93.? ¥ A F AL S, qH AT
e Wl FEAT 9 7 @A § FeeEm

-

( corruption ) &y W HHA
foraar forrar &wr =ifead av Sy
FHAFCIT AU AT FEA T qIoH
78 f& g oo o w6 A g
T § uF sl F1ETA Ad) § afew
uF F AT & § fore 7 ¥ E, o Do
HTE of, A Wt § A 7 A F
FME T aE 71 Fror Q@ e
g gaar famw € fF e
W wf o N wRER ¥ faar
fere 43 s WX a8 §7 T ¥ AW
T AT X HIAT FLATE A
g #AY ot feeY 1 AF FT gF@ w
FRTATFLUFAE | G TG WIS2T-
T AGAT TF AT 437 @£ |

T & JwET 4§ v (wagons)
¥ warfeom FgAT AEAT g | WA &

‘gz fod yg qA §,

General Discussion 9748

forer & o A W@ OF Y I Brer
7 p.M.
$ﬁﬁ§%ﬁﬁ'?oo,300,¥oo§qﬁ'aﬂ
& g foad a0 ¥ 7 AR AT ¥
q8 9T 43 g g fire wdd | A
ST ¥ W Ay waRay g |

Frad [ F foarAed F HEEA
A AT FENL | Frg Y oy &
At foamred § & wgor fF ¥ et
¥ fod w0 e M AEE | T
uw A ¥ @7 §, wT F qadec s A
9% R § oK wl Al 4 A T,
) 91T wF, FA TG 97 W@ AT
¥ st 7Y o, e fww TR €
FuR wewerq I5¥ & fr A § AW
fip Tg B F o fRe 933 § 1 98 T
Y aweyr § 19 5 wgl 5 e, gfre,
agi ® @
FgAr &1 FuT, A AT ANE W@ &
ag= qrddt | Ffew gl e T AT ¢
AT oA SECA & AT AGT U IW Al
fif ST aqel & N qzAX A ALLF
73 gRw A gA AT AT E

7@ aw TR Tt § Sl Ao
Ffesai R ara | @y Aol & S
e O § @A IR TR X
afsrgaa o 8 (latrine) gidr
§ 7 w1 OV 1 € 5 §8 AF I
ot gwar | g AR dfFE A wR
frafy @@t Y §, ¥ o¥ For 7
arq & a1 -dar G, ag W oShA
ARt @ A DA TN Fr 3w F
qfere & T AT dF @FaT § A
qgt 457 A A ger Ay A sawEr
A g A mIHEARN @R
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Wi fif 2 o dfies worw § forrt
T8 307 Adr § v F T EA @
Jt ¥ g Fow & QA1 WfEd
fog ¥ 3 w1 freac & a% |

Frad ama ag & fir ¥ 3T TREw
& q# sora ¥ foek 7 Q1 H AR |
oF feqar daw aF For@ 1 EAT B,
s et 9w ¥ d@ffe, geX @R
sEPEEI ¥ AaeE®
ddoc N ForpaT ¥ qEE AT 1Y
Tg v AT @ @@ N qfwe § o
A §, I ST T ATAR TF AGY (H@AT
A WIEET I¥3 {13 98
s o g & Tgm fr Ao
A e 3§ o€ qew & el
SqTaT S AT forer & oY rErdy sl w7
ST & 99 #Y TR e e q )

Y arer & A & Ay S A
St ¥ Wil F A 7 el
AT WGy Aol ¥ wHAfE F A
* g S & 1 9w ¥ e
swawgeAfl dak | FagEgmlE
A FrETOrg WAL A FTH AT FTH
gerar ¢ 1 feeoft wAt @y @ROw-
s feafy w8 o, 7 Wi Ay
g frg ¥ fec & fF a Ay
gAY o faumoaTo @& @ EE
¢ fr g gwenr @t 7@ & a

g q W FEAT E WX A
(Railway Board) #t @i
WA AR & graeT ¥ OF gETE ¥ F@ar
g1 g f5 @ s @
¥fiewr g ag & fs sk WA w1 AR
€9 ag Tmar 917 5 39 7 uw fogrk
gt WA Aegd ¥ foid e
(Representatives) &, 3R %
forgre et e & fordefer &, 4
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ux fagrt s aoee & fasfen
gAY qma aga arwe ATE § R &
& &, wife et & foradfes,
a7 & sfffir o 8 et Y, wAF
¥ gfafafly, 97 %) faweal &) ao @
a¥i W g FHET A gfe &
W Y@ gt oW W A &
oA A ¥ A A AN A AE
e gow Wt § A T A fa
o) W ATATEFATA TF | AT TE FE
RN EE H & &
o frgrd wwan & wiafafe o OF
ﬁrm{wm%wﬁrﬁfﬂmﬁwﬁ
I ¥ et y i wO I
Y 3 gwa & fir 5w & fod fardtafeeTe
@ o ey g | fadaresrT AT
ﬁ,mﬁmfﬁmmwigﬁ
#r sy g Y & TR ST w1
Nnwrfagsa s o fagd
MR r @ fed o | W ¥ awer
4 o6t aTE gow w1 |

oF a fC R Wi WA &
T TR @ | i e & AR
& 3 ey WA ot 3 @ W
m%ﬁmﬁmﬂ&mé&
siw wfee &1 g frems I
g few amt @WH e & §
m‘q”rﬁa’twwm@m
‘ol R M TE@ A @ * AR
quwr § 7, el A faQefY
% F oW WA A 9§ ¥ weEr
FTAT & war | I & AfawT
At fawar ad, aEEa & g
aﬁaﬁaﬁ%«qwﬁw*ﬁf
& @ ¥ @y WA ¥ aTR 3O WP
gera A wi ¥ SAT =gl aE
aweT goW  qal | A FF W
waww a8 A8 & 5 FOE & AW 7
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[’Aﬁ #o o m@ﬁ]

W@ w1 FHE & A A
. TF & Iy WY @ ST

I ga ¥ sfuw A &1 fawg
¢ favm wdw &+ X o W
- fro® qre ¥ & & 78 afew sifuw oy
™ A d § fr faeeg ¥ AN =7
qHET T | 99 wiiegud
(Constituency) @ st g &
Fora wiediguedt § ¢o wfrqa owi &
@ WG T8 om F qrn g s owd
A A I97 A AN Y A Ao
¥ ey § 5w g § fe o agm
w@ gt § A feet o el & 0
FEA FT Aq0w g & 5 ag o W@
W A qd? A ag dvad
o (Backward class) # &,
W‘-\om,golﬂ?,\solﬁ?w
TET I FL G Iq & qIF HEL ®Y
Brea a1 fEe AR & 9 a9 wd)
T &) g At Mo N 7 F a5 W
wrEA et 1 a o awg fea
W | ¥ oY fagmm w0 § T @
e FE 9L WA 7 7 § e
AT | AR 9 T Y a9 femmr
FT@ES g AT g & A
f& Fa@ Tt ¥ arET A AT B
T T A ITEA a9 & foq wgw v
g |

Shri Raghavaiah (Ongole): On a

point of order. May I know whether
there is quorum in the House?

Mr. Chairman: 1 think there is
quorum,

Shri Raghavaiah: I think it is 50.

Mr. Chairman: Yes. There is quorum.
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ﬁﬂoﬁolMZme
® oft far wRw & @ e
g B smo Y wrew &rm v o Ao
WA A e A A AR QA
qFT 9 AT

Mr. Chairman: The hon. Member

has already taken ten minutes. I want
to put in two more speakers.

oft fto dro oot WA P
T wrfed, & a9 ¥ wrdAT W fE
& fame w1 gwg AR AR faar W@ )
Tt @3 ¥ gravg ¥ A @ IE€Q@
¢ 98 @ & fod og® v wfgd

m,ﬁ'mﬁmﬁmwu

Magt & we  (coal) W
' §, F g9l #) g enfan,
FAS gi @0 U0 (@Y * LA AT
g1 miTAERFATH N I
§ fpat sarer o9 Fe A @ AR
g1 3 78 W3 oA A §, a8
# T aawarar Y ? anft iy ERdT
7 8@ ( Survey ) fFar g &R
gAgd §1X gafar & s [ |
He ®Y @A IW AW § 9t §, faee
S #, wgi #r A w94t FE @ E
wafed agi oA @re A Ay AA-
WEE | AT AT wo A QA
1T §: W AQY, afew agr frmwr &Y
@14, g # &, arew ( Mica ),
arear, @gr ary fr§ gt Tadr g9
A § & FF a7 o W e fArel
Tq |1 48 famsg SRA AN AN TF B
g1 st #fwfae ( deficit ) & <& @
& agi o e soveet & awdt ]
A< T oA faalt wag oY TATAT A1
ffem a2 asar § 1 @Y X =mgm fF
foeg R & wew & A @
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ot qreft Y qgi W v g sy
<, # T8 g e e faeer Ry w1
ferx oft w1y ofy & S Y Y o
o ge T & w1es Nag@d a1
Mr. Chairman: The hon. Member
had told the chair that he would hard-
ly take five minutes, if he 1s called
upon to speak but he has taken 12
minutes already. That means he has
taken two minutes from the time of
some other hon, Member. If he is so
insistent, 1 will have no objection

but he should consider that this will
not be fair

ot o fo quedt : F fad oF
fare & sw<r s A E ) fod oW
e w1 Tww wTEAT

HAT T T, g AT ST AT
T U & | IR e I freaerd
fr fameg s¥a & s oY o sfafaft
¥ fad 1 o ofedt § ot « e
w1 g geraa fear faaR @
Y 37 § fA ga St 7 X @rafew
oW IET Ty fr ¥ aw
aswE g agi @ A0 g WX
i W g owfed 9 e
g9 Ag AAH 9% foR wuer w&T
qar AfY a7 fang 93w AT a@ WA
A & WA a% qgw g AT A
# oft gz X w0 ¥ faor A W
Freare o fear T 9 6 s W
T A e @ Il @Y faee
R_Y A aRe@r W @ FT IR
 BfeT oo T ATg WTER wdY @St
ot @ § freg fam wer o7 o1 § Y
amfragi 1 & F amar w6 fF
T T aredt S # gurgfic faey
R # HY gy ?

Shri Mulchand Dube (Farrukhabad
Distt.—North): I congratuiate the hon.
Minister on the budget that he has
presented.

495 PSD
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Shri Nambiar (Mayuram): W¢ are
sitting here all the time to hear con-
gratulations.

Shri Mulchand Dube: I see. I willi
come to the point at once.
Mr. Chairman: No interruptions.

p'ease. The hon, Member has only-
ten minutes at his disposal.

Shri Mulchand Dube: I'he hudget.

* is a remarkable one from more points

of view than one. It is a record of.
achievements and it is a]so a rerord
of some omissions, So far as the
achievements are concerned, I might
say that the prospect that the country
will become self-sufficient in rolling-
stock and locomotives in a very short
time is a very great achievement and
theiMinistry is to be -onaratulated.
on it.

Then we have the Five Year Plarr
in hand. It is also said that earnings
in passenger traffic and in goods traftic
are receding or decreasing, I am sur-
prised to find that there is no sugges-
tion either on behalt of the hon.

Minister or his advisers as to how
this deficiency is going to be made
good, In the first place, I am not

quite satisfied that there is this de-
ficiency. We have more goods than
we can carry. We have more passen-
gers than we can carry. 1f there is
no decrease either in the number of
passengers or in the quantity of goods,
I do not see how there should be any
shortage or decrease in incoma. The
only infeyence that I can draw from:
this is that there is a leakage some-
where, So far as passengers are con-
cerned, in spite of the increase in the
number of trains—it is said that 109
more trains have beem nut on the
lines—there is still overcrowding.
Then it beats me how the income:
from passenger traffic is going down..
My inference js that there is a leak-
age and, as has been suggested by
hon. Memberq ticketless travelling is
responsible for this. Ticketless tra-
velling is not done without the con-
nivance of the railway staff, I know
of instances in which ticket col'ectors
and others take parties of men from
various stations to their destination
and take the fares themselves, This
is the thing that is happening. Sim-
larly in the matter of goods, the de-
crease is not so remarkable. This.
is more or less a commercial concern
and I think some inducement sghould
be offered by the Railway t.» the tra-
velling public. I do not find anything:
in the speech of the hon  Minister
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{Shri Mulchand Dube]

or anywhere as to what inducements
are being offered. The inducements
can consist of a reduction 1n fares so
that people may be able to {iravel
or may be induced to travel more
than they actually do, Similarly, in
the matter of goods, if the rates are
revised the chances are that the in-
come will increase. But then thene
is no suggestion on the vart of the
Railway administration, I asked a
member of the Railway Board at a
meeting of the Standing Committee
as to what steps they were going to
take to make up this deficiency and

he countered by saying that it was.

for me to suggest. Now if the mem-
bers of the Railway Board cannot
make any suggestions and if they
want to leave it to me, then all I can
say is that they are not taking that
interest in the work which they
should and they are merely carrying
on a policy of drift, as it ‘s said.
They are not giving the thought that
they shou'd to the department with
which they are connected.

Then, if we cannot increase the in-
come, we can certainly make savings.
Now it is said in one of the pamph-
Jets supplied to us that they pay
claims to the tune of 3 crores of
rupees every year. Now those claims
can certainly be reduced, and if I
may say so, if the machinery is tigh-
tened up and the organisation is car-
ried on in the manner in which it
should be, with that efficiency which
it deserves, I am sure the claims that
they have to pay can be reduced to
50 lakhs and thete can be a saving
of 2 crores and 50 lakhs. .

[MR. DEPUTY-SPEAKER in the Chair.]

The claims arise in this way, First-
ly by not carrying goods in proper
time—by delay in the transit of
goods. Secondly, by pilferage. I
come from Farrukhabad from where
large quantities of potatoes, water
melons and probably other perish-
ables also are carried long cdistances
to Calcutta and Bombay. J think the
Railway hag to pay claims to the ex-
tent of Rs. 50,000 on account of the
delay that is caused in carrying this
traffic. I am not satisfled about the
other thing too in which it is said
that the settlement of claims is made
within 72 days. This, I think, is rot
correct. There is some snag some-
where. Now I know of numerous
cases in which the claims which have
been agreed to be paid have not been
paid for more than a year. with the
Tesult that suits have been filed and
after filing the suits the claimg have
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to be paid including costs. Now. this
is the manner in which the finances
of the Railway are being managed.
My submission is that if we tighten
up* the machinery and if we just or-
ganise things in the proper manner,
the chances are that we may be able
to make good some of the deflciency
at least that we are facing. And with
the Five Year Plan in hand we can-
not really go on with a policy of
drift and in the way that we have
been doing, I would imoress upon
the organisation to see that every pie
that is spent goes the farthest it can.

I do not like the Public Accounts
Committee commenting adversely on
the way in which the resources of
the Railway have been frittered away,
If T may say so, I do not quite agree
with the Report of the Public Aec-
counts Committee. I fee! that the
Committee started investigation long
after the thjng had been done. The
things had been done in a period of
stress and strain and in some cases,
the sy§tem that should have been fol-
lowed had not been followed It is
easy to be wise after the event. But
still the railway authorities should, I
think take a lesson. open their eyes
and see that they are nnt cubjected
to this kind of adverse comments by
the Public Accounts 8ommittee‘ My
submission is that they should see
that things are managed properly.

I may say a word here about the
Corruption Committee. I 4o not think
the Corruption Committee is going to
solve the problem of corruption,

Shri Nambiar: Is it Corruption
Committee or Anti-Corruption Com-
mittee, Sir?

Shri Mulchand Dube: Anti-corrup-
tion Committee. I stand corrected.

Mr. Deputy-Speaker: Call it by any
name, The object is clear.

Shri Mulchand Dube: The modus
operandi is known to everybody. The
highest officers know the mgnner 1n
which people from the goods. clerk to
the Engineer and the Stores purchase
department make money, It it is in-
tended to root out corruption, I think
the hon. Minister should start doing
it from the top and the officers below
should in the same manner go down
removing this evil as far as they
can. That is all I have to say.

Shri M, D. Joshi (Ratnagiri South):
I have travelled a good deal on rail-
ways, and when I see empty benches
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in a railway carriage, I fcei glad.
But when I see empty benches in this
House, my heart sinks. However, I
am glad that at least one bench is
occupied and so long as that is occu-
pied I shall be satisfled that my re-
‘marks will go home,

An, Hon. Member: There are others
also.

Shri M. D. Joshi: I am certainly
thankfu] to the other Members of the
House, for without them I could not
address the ‘House'.

Mr. Deputy-Speaker: That is quo-
rum.

Shri Feroze Gandhi (Pratapgarh
Distt.—West cum Rai Bareli Distt.—
East): Iie should be thankful to us.

Mr. Deputy-Speaker: I do not
know how to enforce the rule that any
hon. Member who takes- part in the
debate ought to stay on to hear what
-others say. It seems to be a wrong
to the House and to himself.

Shri M. D. Joshi: I am sorry that
the Members of the Opposition who
are so vociferous have left.

Shri Nambiar:

Shri M. D. Joshi:
have left.

Shri Feroze Gandhi: You can iragine
the strain on us.

Shri M. D. Joshi: I wish to congra-
being the first Minister in Free India
being the first Minister in free India
to celebrate the centenary of the In-
dian railways. The Indian Railways
were inaugurated by that arch Im-
perialist Lord Dalhousie: that is a pa-
tent fact. The object in organismg the
Indian Railways was not to provide
public utility but to consolidate the
British Empire, But the ways of
Destiny are very inscrutable and what
Lord Dalhousie wished wag within a
100 years to be effected completely so
that now the railways have become
public utility means and we are cele-
‘brating the centenary in Free India
with a Minister at the head who is
given to the service of the Indian
-community. R

I wish to touch upon another point
and that is this: that when the Rail-
ways were first inaugurated, it was to
-serve a military purpose. The Rail-
ways were not intended for the Indians
but for the British Empire, It is,
therefore, that we see a network of
rallways in the North and the North-
West. Sufficient mention has been

We are here.

Most of them
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made of the strategic railways by
Sardar Gurmukh Singh Musafir and
other colleagues. The situation in
which Lord Dalhousie found himself
in the year 1853 is, I am afraid, be
g repeated now in another context
altogether. India was protected by
the British Fleet in days gone by.
Now, India has to protect herself. If
we look at the map of India that is
supplied to us, a very great lacuna
appears to me and I am just unfold-
ing thi< map to show what the lacuna
is. Everywhere we see that there is a
network of raliways. but from Bom~
bay to Mangalore in the South there
is absolutely no railway. Now, what
is the reason, Sir?

An Hon, Member: The Deputy-
Speaker is not seeing the map.

Mr, Deputy-Speaker: I can see; buf

how can it enter into the records here.

Shri M. D. Joshi:
the official record.
pligd to us.

This is part of
Sir, This is sup-

Mr. Deputy-Speaker: 1 can see it
from this distance, The hon. Member
need not exhibit it. Can he tell us
what it is?

Shri M. D. Joshi: My only purpose
was to stw'w that while all the parts
nave been Jerved by railways, this
western part, which will assume an
Importance of 1is own 1n the defence
af India is not served by a railway.
What is the result? The result is that
thig part which has been particularly
neglected, continues to be neglected
as before. I had occasion to refer
to this last year when I spoke on
transport in a general way. 1 am
referring to this now because this
had been neglected by the uld British
Government. T wish to urge on the
hon. Minister the necessity of look-
ing to the transport facilities in this
region. If this is not done, wnat will
be the effect? Last evening one of
my colleagues Mr. Beli Ram Das
narrated the woes of Assam people,
people living in Garo Hills; perhaps
all that tale of woe can be repeated
verbatim and applied to my region,
that is the Konkan. The Konkan ex-
tends, for 300 miles from Bombay to
Goa. I am thankful to the hon. Minis-
ter for having made the announcement
that they are going to make a survey
of the Diva-Dasgaon railway. But
the Diva-Dasgaon railway extends only
less thgn 100 miles. The necessity, in
my opinion is that instead of the
Diva-Dasgaon railway, we shall have
to take up the Bombay-Goa railway.



985 Railway Budget—

[Shri M. D. Joshi}

That will be the first part of the rail-
way which will have to extend from
Bombay to Mangalore, which will be
a distance of about 60 or more.
But, if we have to take up the survey
at all, the survey will have to be not
- of the Diva-Dasgoan railway, which will
be merely a branch or a small frac-
tion, hut of the railway from Bombay
to .Goa, a distance of about 315 miles— *
I mean the outskirts of Goa, for the’
present. Thig railway hag an im-
portance of its own because in the
last war we saw that the British Gov-
ernment in their haste connected all
the roads and had a miserable pro-
vincial road to serve in timesof war.
That road is so bad that, when I was
in the Bombay legislature, I had in-
vited the Ministers to travel by that
road in a bus. I do not invite the hon.
Rallway Minister to do that but I in-
vite him certainly to open the Bombay-
Goa (Konkan) Railway and travel by
that route through our part. But be-
fore he can do so. 1 think much time
will have to lapse. Our people
generally form part of the Bombay
workers; the Bombay mill-hands the
Bombay clerks. Bombay palicemen; all
these are supplied by my region, be-
side very many great intetlectuals.
whom I need not mention here. But
the point is, all the intellectuals leave
our region because there are no suffi-
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cient means, no industry. Even the
ordinary peasants have to go and
work for eight months in Bombay.
Then they come back. They are not
peasants only, they are peasants-cum.
workers. So this region has remained
most backward for want of railway
communication, 1 do not know why
it was neglected. The railway au-
thorities had not paid any attention to-
this. It was the policy of the former
Government, which paid them; but
it will not pay us.

I will not refer to other defence-
problems. The defence problem is go-
ing to be a huge problem. Bhatkal
port is going to be developed as a
major port. One of the minor ports.
of the Konkan will have to be develop-
ed and there will have to be an aero-
drome also. In order to serve and
supplement all these schemes, there
will have to be a Konkan Railway and
unless that is taken up, thig area will
remain in permanent darkness. I
most humbly, but earnestly, request
the hon. the Railway Minister to turn
his attention to this very urgent pro-
blem and earn the gratntude of the
people there.

The House then adjourned till Two
of the Clock on Thursday, the 26th
February, 1953 :





